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22.l14S5 Present : 
lion'ble Hr. vice chaiJustice 04 

rm Stvaraiafl.  

eard Mr. C. Roruaho learned Sr* 

- 	

counsel ±or the applicant and Dr. H. Co 

ddrma,. learned counsel for the Railways. 

D 	
since it is seen th Director, 

Sai 	weJ.fare. Assam hat 
couniCatfl tO the 3rd respondent on 

31.8.2)$5 AnneXure - $) and jnce the 

applicant has statea that no reply has 

-• 	 the Railway counsel is I 
- 	 - 

directea to get instruction from the 

3rd respoflde1t in the matter. 

Post on 29.1l.20S5. 

viceChaiafl 

mb 
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:• 	 0.A.289/2005  

# 	 29 .11 .2005 	Mr.C.Bruh, lea:,rhed C.un8e]. is 
;i:;.• 	

present Dr.M.C.arma, Learned Ri1. 
,} 	 way cunse1 submits that the respcn 

. : 	• 	. . 	 .. . . dents were initiallyhelUng the view 
S 	 ' 	

• Q'vsD 1V\ 	 . : 	 • . 	that:the CQIflEflUfljCatjn sent by the 
'Director, Sainik welfaret ip Assjn .deS 
net call for any reply *  r am £fri 
an authority - chairman, Railway 

- 	Recruitsnent aoard can take SuChi a 
view. I do not went to sy anything 

further since Dr.Sharma submits that  
tiie thitd respondent will give a. 
proper reply to Annexure -8 sent by th - 	
Director, Sainik Welfare 1  Assaushert 

( \'" 	and that the respondents wi 1] file a 
1/ 	 written statement also. 	 97 Post On 21.12.2005. 

Vfrechainnari 
- 	bb 

2112,e5. 	Mr,$.U.1ined learned COunsel. fr 
the appicdnt .a presn on behalf 
of Dr. M • C. Sarma i med counsel 14 r 
P,Gsswamj seeks fer short adjournment, 
The Rail way'c.unsel has alss-

adjournment 1 ott er Post the matter 

/ on 1O.l.6. 

1ri 	 ViceCiajmau . 

t , t-- 	 1O.ol.26 	flr. c.. aruah, iearnc 

for the appiithnt is present. Dr. M. 
C. Samma, learned railway counsel xMx 
seeks fr short time to get instruction. 
from the resp.nents. Post: on 25.1,)6, 

g<? 

Vice..Chajrmjth 

oc. 

•1.. 
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25. lolj 	The written stateuent has already 

been fil.. The liberty is given to the 

applicant t.file rej.inder.if any. 

Pest the matter on 

IM 	 Vice-Chairman 

OL  
• 	____-_______. 	 3101.2006 Present: Hon'ble Sri K.V. 

Sachidanandan,Vice-Chairman 

• 	
\'¼) k 

Mo v6qpp Mr. C. Baruah, learned Sr. counsel 

for the applicant and Dr. M.C. Sarma, 

learned Railway counsel for the Railways 

were present. 

The applicant, an ex-serviceinan, 

applied for the post of Apprentice Junior 

Engineer Grade II (Bddge) in response to 

the notification annexure - 3, wherein it 

is specifically stated that one post is 

reserved for ex-serviceman. After. 

examination and process of selection, 

the applicant was intimated that he has 

been provisionally selected for the post. 

Later on, not being heard for some time, 

he made inquiry and found that the 

department has not issued order of 

appointment. 

When the matter came up for 

admission hearing, it is seen that reply 

statement- has been filed by the. 

respondents and rejoinder by the 

applicant. 

-' 	 In the reply statement, counsel for 

the respondents specifically stated that 

though tja6 one post was reserved for 

ex serviceman as per annexure - A of 

the reply statement filed by the 

te*WErndent.sz the ann4eant did not 

u- Contd/- 
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obtain qualifying 401/6 mark whi-. 

meänt for unreserved category. The 

counsel for •  the applicant contended 

that this averment is not applicable as 

far as the applicant, is concerned since 

no mark for cx serviceman is stipulated 

therein. 

Considéing the larger issue 

involved in this case, the O.A. is 

admitted and the respondents' counsel is 

directed to take instructions on the 

following points: - 

Whether there is any Rule or 

Precedent or Judicial pronoiuncemerit 

Rt ___ on awarding the minimum mark for ox 

serviceman? 

Whether 	cx 	serviceman is 

considered for reserved category? 

3 	Whether there is any reservation 

provision in the Recruitment Rules for ex 

serviceman? 

The respondents are also directed 

to produce the: records pertaining to the 

selection of the applicant by the next 

date. 

Post before the next Division 

f_.gT 	
Bench after six weaks. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL- 
GUWAHATI BENCH, GUWAHATI 

289 of 2005 
0 .i\. T10 ............................................................................... 

DATE OF DECISION 

Shri Manabendra Saikia ..... ...
* 	jS.4plicaflt/s 

Mr.C,Baru ah, P.B.Dasgu pta, MrS .U.Ahmed 
Mr.N.K.Lahkar. 

......................................................Mvocatefor the 
Applicantls. 

Versus - 

• 	Union of india& Others 
- 	...................•. .....................................................................Respondens 

Dr M.C.Sarma, Railway counsel 
. ....... . .............. . ..................... .................  ................... Mvocate for the 

Respondents 

CORAM 

THE HON'BISE MR K.V. SAC}IIDANANDAN, VICE CHAIRMAN. 
THE HON'BLE MR GAUTAM RAY, ADMINISTRATIVE MEMBER 

1. 	Whether reporters of local newspapers 
may be allowed to see the Judgment? 

- 2. Whether to be referred to the Reporter or not ? 

Whether to be forwarded for including in the Digest. 
Being complied atjodhpur Bench? 

Whether their Lordships wish to see the fair copy 
of thejudgment? 

YesfNo 

Yef 

Yes/No 

Yes/No 

Member(A) 

0 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application Nos 289 of<2005 

Date of Order: This, the 2?Sepember, 2006. 

THE HON'BLE MR K V SACHIDANANDAN, VICE CHAIRMAN 

THEHON'BLE MR. GAUTAM RAY, ADMINISTRATIVE MEMBER, 

L. Sri Manabéntha Saikia, 
S/O: Sri Balen Ch.Saikia 
Vil.Raidangia 
P.O.Aibheti - 
P.S.Jajoti 	• 
Dist.Nagaon(Assam) 	 ....... Applicant 

By.  Advocate Mr.C.Baruah, P.B.Dasgupta, Mr.S.U.Ahmed 
Mr.N.K.Lahkar. 

-Versus- 

•N.F.Räilway,represented by General Manager; . 
Maligaon,Assam. 

The General Manager, 
- 	N.F.Railway,Maligaon. 	- 	- 

• 	 3. 	The Chairman, 
Railway Recruitment Board, 

'GuWahati-1. 

	

• 4. 	The Chief Personnel Officer, 
N.F.Railway; 	 : • • 
	Maligaon, Guwahati. 	 Respondents. 

By Advocate Dr. M. C. Sarma, Railway counsel 

ORDER 

G.RAY,MEMBER(A. 

this Original Application under Section 19 of the 

Administrative Tribunals Act, 1985, • the applicant prays for 

empanelment of his name for the post of Apprentice Junior Engineer, 

C. II (Bridge) and a1so for appointment as such under the, quota 

reserved for fx-Servicemen. 

-: 	 • 	 • 	 • 	 • 	
1', 	 • 	

•'' 
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1" 	2. 	Briefly stated, the facts of the case are, that the applicant is an 

Ex-Servicemen retired from Indian Air Force In response to an 

advertisement published by the Chairman, Railway Recruitment 

Board, Guwahati, Vide Employment Notice No.01/2004 for filling up 

various posts including the post of Apprentice junior Engineer Gr. 

II(Bridge) and out of, total 15 vacancies one kept reserved f6r Ex-

Serviceman, the applicant applied for ;  the said post as an Ex-

Serviceman and got admit card and appeared in the written 

examination., Thereafter, he was called for verification of documents 

vide letter No.8805 by the Chairman, Railway RecrUitment Board, 

Guwahati. At the time of document verification, the: Chairman 

infbrméd the applicant that he was not eligible under Ex-Serviceman 

quota as he does not belong to SC, ST or OBC but a General Caste 

Candidate. Though the applicant, as told by the said Chairman had 

• selected as Ex-Serviceman, being the General Caste Candidate, he is 

not eligible for the post and if the applicant would have been ST, SC, 

he would have been eligible for appointment as Ex-Serviceman for the 

reserved post of Ex-Serviceman.. However, according to the applicant, 

there was no special categorization of Ex-Serviceman and there was' 

no question of caste, communky etc. in case of Ex-Serviceman, which 

is specifically mentioned in Column No.5.1 of the advertisement 

notice. 
 

	

3. 	The respondents have ified their written statement contesting 

the claim of the applicant. It is submitted by them that the minimum 

qualifying marks in a written examination conducted by the Railway 

Recruitment Board for various categories of posts are as follows: 

1. Unreserved" 	40% 

2.SCándOBC. 	30% 	 • 	• 

C 	- 

.5 	

5 	 1 	",- 	, 	 • 
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3.ST 	 25% 

In this regard, the respondents have annexed a copy of Railway 

Board's letter No. 99/E(RRB)/26/3 dated 29.TO.2003 as Annexure-'A'. 

4. According to them, the applicant, who appeared as Ex- 
a 

Serviceman for the post of Apprentice Junior Engineer Gr.II (Bridge), 

obtained 25.33% marks in the written examination. As his surname is 

'Saikia', it was surmised that he belonged to the ST community as 

some persons with that surname claimed to belong to that category. 

It is further submitted by the respondents that selection of 

candidates for verifidation of documents is provisional. This is clearly 

indicated in the' notice for publication of result for the written 

examination. The result was declared on 3.8.2005 specifically 

directing that "It may be noted that the result is provisional, subject 

to fulfilling all the eligibility conditions laid down in the Employment 

Notice No.1/2004." At the. time of verification of documents, it was 

seen that the applicant was not an ST candidate but belonged to 

unreserved community for whom the minimum qualifying mark ,in the 

written examination is 40%. In view of this, the applicant could, not be 

accommodated although he applied as Ex-Serviceman. The position 

would have been otherwise if he were an Ex-Serviceman of the ST 

community, for whom the minmum qualifying mark in the written 

examination is 25%. 

Heard Mr C.Baruah, learned counsel for the applicant and Dr 

M.C.Sarma, learned counsel foi' the respondents at length. 

The undisputed facts of the case are that the applicant in 

response to the Employment Notice No.01/2004 (supra) applied for 

the post of Apprentice Junior Engineer (Bridge) against 'the vacancy 	- 

reserved for Ex-Serviceman. In total, 15 'vacancies were found 
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available for the said post out of which one was ear-marked for Ex-

• 	Serviceman. 	 I 

8. 	It is not in , dispute that the applicant belonged to general 

• 

	

	category andLhe appeared in theY written examination as an Ex- 

Serviceman agamst the quota reserved for Ex-Serviceman 

• 9. 	The contention of the respondents, made in their written 

• taternent that the applicant, in the written 'examination, obtained 

• lower.marks than the minimum qualifying marks required for general 

candidates, has not been refuted by the applicant.in  his rejoinder.. The 

contention of the applicant is that once he has been declared as 

• 	passed, the same authority cannot now deviate from the same and 

declare him as not qialified, which is barred by principle of estopel.' 

10. A plaili reading of the entire Employment Notice enclosed at 

pages 21 	of this Original Application would show that - 

i) 	Vacancies of Ex-Servicernan (in the :table in the . said 

notice) are not separate but included in the total number 

• 	. 	of vacancies. 	 .. 	 . 

• 	ii) . There is only one vacancy ear-marked for Ex-Serviceman . 

for the. post of Apprentice Junior Engineer Gr.II (Bridge). 

(for which the applicant' appliedfor) and the said vacancy, 

is reserved for •Ex-Servjcernen irrespective. of , their 

• , 	- community. 	, 

iii) In terms of 
.

Para 5.1, Ex-Servicemefl may, also apply 

against other vacancies for which'they will be granted age' 

'relaxation and fees exemption as indicated inparas •4 and 

7. 

Therefore, it is obvious that as per the terms and'conthtionS stipulated 

against in the notice, the Ex-Srvicemefl who applied 	'the quota 
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T reserved for Ex-Servicemen cannot be treated equally with those, who 

applied against general quota. 

In terms of Government of India O.M.No.36012/58/92-Estt.(SCT) 

dated 1.12.94 "Ex-Servicemen 'selected under the reservation 

provided for them should be placed in the appropriate, category viz. 

SC/ST/OBC/General Category depending upon the category to which 

he belongs." 

Therefore, when an Ex-Serviceman applies against a vacancy 

reserved for Es-Servicemen, he has to be selected first under the 

reservation provided for the same and then to be placed against the 

appropriate reservation point. 

In the Employment Notice (supra), we find that there is one 

vacancy reserved for Ex-Serviceman. According to the respondents, 

they have inadvertently selected the applicant as an ST candidate and 

called him for verification of documents and/or viva voce 'and his 

name, therefore, figured in the list of candidates who have been found 

eligible to be called for verificatIon of documents and/or viva voce 

(Annexure 'B' to the written statement filed by the respondents). It, 

therefore, goes without saying that the respondents initially 

considered the candidature of the applicant as an ST candidate and 

found him suitable as he obtained 25.33% marks which is more than 

the minimum qualifying marks for the ST candidate but afterwards 

when it revealed that he belongs to General Category, they found him 

not qualified as he could not get the qualifyiflg marks as required for 

the General Category candidates. 

It is evident from the letter of the Chairman, Railway 

Recruitment Board, Guwahati vide No.RRBIGI0̀A/2 89105 INS dated 

20.12.2005 addressed to the Government of Assam, Directorate of 

rJ 
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T 	Sainika Welfare, Guwahati, enclosed as Annexure-'C' to the written 

statement filed by the respondents, that the applicant cannot be 

accommodated in the list of einpanelment candidates against the post 

of Junior Engineer-TI/Bridge, Category No.29 of Employment Notice. 

No.1/2004 earmarked for ESM/UR as he could not secure the 

minimum qualifying marks of 35% as Ex-Serviceman/UR in the written 

examination. The respondents have enclosed the letter of the Deputy 

Director, Estt.(RRB), Railway Board dated 29.10.2003 (Annexure "A') 

to the written statement which shows that the Railway Board has' 

prescribed the following minimum pass marks against the categories 

mentioned herein under: 

UR 	 40% 

SC&OBC 	30% 

ST 	 25% 

The above 	prescription 	is applicable w.e.f. 4.11.2003. 

Admittedly, the applicant applied in response to the Employment 

Notice. No.9112004. The respondents have not enclosed any 

rule/instruction showing that the 35% is the qualifying marks for the 

Ex-Servicemen who apply under the Ex-Servicemen quota who 

otherwise belong to general category. In fact, no rule/instruction 

prescribes the mode of recruitment of Ex-Serviceman who applies 

against the Ex-Serviceman quota. -. 

'As mentioned above, in terms of Government of India O.M. 

No.3601 2/58/92-Estt.(SCT) dated 1.12.94, when an Ex-Serviceman 

applies against the quota reserved for Ex-Servicemen, he has to be 

selected first under the reservation provided for them and then to be 

placed in the appropriate category viz. SC/ST/OBC/General Category. 

Therefore, consideration of a candidate who applies against the Ex- 
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Servicemen quota in the• same manner as in the case of general 

category candidate is considered, is not only wrong but also frustrates 

the very purpose of keeping the post reserved under the quota of Ex-

Servicemen. 

We are, therefore, of the view that the respondents have failed 

to apply their mind in considering the candidature of the applicant 

who had applied against the quota reserved for Ex-Serviceman. 

We, therefore, direct the respondents to re-consider the 

candidature of the applicant who had applied against the vacancy 

reserved for Ex-Serviceman in the Employment Notice No.01/2004 

(enclosed with the Original Application) as per the norms prescribed 

for the same and pass appropriate order within a period of two 

months from the date of communication of this order. Till an order is 

passed, the respondents shall not till up the vacancy ear-marked for 

the Ex-Serviceman in the Employment Notice No.01/2004 (supra) and 

in case it is already ifiled up, the same shall be subject to the order to 

be passed as indicated above. In this case, respondents shall issue 

corrigendum duly incorporating the same. 

The Original Application is disposed of accordingly with no 

order as to costs. 

(GAUTAM RAY) 	 (K.V.SACHIDANANDAN) 
ADMINISTRATIVE MEMBER 	 VICE CHAIRMAN 
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1u'aon Under Section 19 of the A imthst.rajVc Tribima,c,t.. 191) 

A. 0. No. 

Shri Manabendra Saikia .............TTin. 

-- v'1 

N.F Railway and ot.her ..... ............. .Rpondent.s. 

SYNOPSIS 

FACT OF THE CASE:- 

The applicant is an Ex-servic.enian retired from Indian Air Force. 

The Respondent No.3, the Chairman, Railway Recruitment Board, 

Ouwahali had published an advertisemejit vide Employment. Notice No. 01 of 

2.004 for fi llille, up various posts including the post of Appr. Junior Engineer ('iT. 

TI (Bndpc for total 15 vacancies out of which one is kept reserved for Ex-

servicerilan Arid accordngJy the apph mt had applied 'oi the said post as an F.x-

sci-viceman and got admit card for appearing jii die written examination. 

Thereafter he was called for documents verification vide lette.r No. 8805 by the 

CiairniinsRB, Guwahat.;. 

T)1inng docunic;nt verification die Chairman ha uld die applicant that the 

apphcaflHs not t3hlp,J0lI. Under Ex_ewjceJ1iaIi quota as 	u'.)e not. belong to ST. 

S. or 	thou&i the applicant had quaed as T.x-.crvicenian being the 

General Caste he i s not. eligible ror the post and if tliea,eanL would have been 

T, SC he would have been eligible for appoinlinel 	Px-ervieeman for the 

re.erved p )'.t of Ex-servicenian. 

submitted that there is no sub-categor.00ii of cx-ervicenian and 

no cie4ion of caste, community etc. in case o ex-..erviecmali which is 

mentioned ii colimin No. 51 of the advertj.Jm..'. notice. 

The a) lucam. being deprived iliegativ by tile Chsrnian, RRB, Guwahati, 

h. rc;aon i, l)et k Iitavji to hiiii. 

	

'ç' r' 	- I -  i.J- 	I I. 

Tile direction aV be given t.o die Chairman RTB Cl uwaliati to consider the 

a0, 1jk.;at1 or appoiiinient for tia; post of Appc. Junior E#iyineer Gr.JJ (Bridge) as 

lie h -i. oei qualified for the said post. 

	

1 ?* 	rr, 
/- 	
A(1). 

I ILI. 	J I 	I I1I. - 

	

li 	k;uCV of 0)15 ap)hicat.1Oi1 &ne 	r A pr Junior Engineer 

I 

I i-; ' '• I iIU e , nia I)•;  kept. Vac(ul 
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Amix-h. copy 	book and Ex- . 	ot 

r'iccinai 	tif 	card issued 

Zil 	Saini!: . 	'ffice 

Copy of '--yrnent Notice No. 1 

of 2OOi i.L. 	1vtg. foi various post 

iyRRB. 

_ 
Ann -. The corv L r ountcrfoil in Admit 

'card. 

:An 	•: 	: =-:- Copofit:shcetofwritten 

xarn1iik11. 

/-\ 	 _eftr 

LeUer 	1f1u6d by the applicant to 

ihe1hit.s' 	S.ru.kWellàre. 

Letter 	v Director, SWA to 

ii P71 0' 	A Clpy '' "vttl receipt and 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHTI BENCH 

AT GUWAI-IA'rI 

An application Under Section 19 of the Administrative 

Tribunal Ct, 1985 ). 
• 	

O.A, NO, 	 OF 2005 

Sri Manabendra Saikia 

S/o Sri Balen Ch. Sajkja 

Viii, Raidangia 

P.O. Ajbhetj. 

• 	 P.S. Jajori 

• 	 Dist. Nag5on (Assarn) 

Applicant 

-Versus- 

• 1. N.F. Railway, represented by 

General Manager, Maligaon, Assarn. 

The General Manager, 

N.F. Railway, Maligaon. 

The Chairman, 

Railway Recruitment Board, Guwahati, 

Station Road, Guwaha tj-i. 

Sr 

The Chief Personal Officer, 

• 	 • N.F. Railway, • 	
• 

Maligaon, Guwahati. 

• 	 • 	 .... 	Respondents. 

• 	• 	• 	 corxtd....2 
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DETAILS VP APPLICATION 

PARTICULARS OF THE ORDER AGAINST, WHICH THIS APPLICATION 

HAS BEEN MADE : 

That this application has not been directed against 

any particular specific order but it is filed against 

the ill egal action of the Chairman of the Recruitment 

Board, Guwahati not considering for appointment of the 

applicant inspite of duly selected as per selection 

list published in Ex-Servicement quota as the applicant 

is an ex-serviceman. 

JURISDICTION : 

The applicants herein dectare that this Hon!ble Tri- 

bunal has got the jurisdiction to adjudicate the 

matter mx regErds to which the application is made. 

LIMITATION: 	 . . 

The applicants further declare that this application 

is well within the period of limitation prescribed 

Under Section 21 of the administrative Tribunal Act, 

1985. 

THE FACTS OF THE CASE :. 

4.1. That the applicant is an -Serviceman retired from 

Indian 4ir Force on 31-01-05 after corrletion of 

initial engagement. 

contd. • .3 
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A copy of discharge book and Ex-Service-

man identity card issued by Zila SainiJ 

Welfare Office are annexed as Annexure 

No. 1 and 2.: 

1: 

4 • 2. That the Railway Recruitment Board, Guwhati had 

published an advertisement vide mployrnent tIotice• 

No.01 of 2004 published in the Errloient News dated 

12 - 18 June, 2004,2004 for filling of various posts 

in the North East Frontier Rai1iay and seperate app-. 

lications were invited for total number of category 

1 to 55. And in the aforesaid advertisement it is 

clearly mentioned that the envelope containing the 

application should be clearly super-scribed in RED 

INK "Application for the post of  

Category NO.XX 	 Community, i.e. 

SC/ST/OBc/uR/Ea4. And out of the aforesaid 55 

category of posts mentioned in advertisement, dategory 

29 is for the post of Appr.Junior Engineer Gr.II (Bridge), 

and total number of vacancies were shown 15, and 

aforesaid 15 posts were/are to be appointed among 

venous community as mentioned below :- 

SC (Schedule Caste) 	••• 3 

• ST (Schedule Tribe ... 1 

OBC (Other Backwar Class) ... 3 

EY1 (Ex-Servicerna) ... 1 

• 	UR (Un Reserved) 	 ... 7 

Total 	:- 	15 

contd.. • .4 
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A copy of Lmployiuent ifotice No. 1 of 

	I 
2004 i.e. advertisement for various 

posts by RRB, Guwahati is annexed as 

Annexure No.3. 

4.34 That the applicant being the eligible candi.date 

in regard of qualificeion as well as other terms 

and condition as an Ex-Servieernan under advertise-

ment had applied for the post of Category No. 29 

i.e., the Appr. Junior Engineer Gr.II (Bridge) 

under the community of Ex-Servicernan, as the appil-. 

cant is eligible for Ex-Serviceman quota. And while 

submitting the application, the envelope containing 

the application was clearly superscribed in RED INK 

Application for the post of Appr. Junior Engineer 

Gr.II (Bridge), category No.29 and community was 

shown as ESM i.e. Ex-Servicèman. 

4.4. The Railway Recruitment Board had duly received the 

application of the petitioner and after due scrutity 

and verification of the applicati )fl it was found 

correct and accordingly they have issued an admit 

card bearing Roll No. 52900006 of the applicant and 

date of examination was 20-03-05. 

And accordingly the petitioner had appeared 

in written examination. The examination procedure was 

computerised procedure and onthe back sidef the 

contd. • .5 
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counterfoil of the admit card had clearly instructed 

showing sample method of marking for Roll No., Ques-

tion Booklet Series, Question Booklet No., Reerva- 

tion Code and Category No. Wherein reservation Code 

can be marked only one block and accordingly the 

applicant has marked as ESM. 

The copy of counterfoil in admit card 

annexed in the Annexure No.4. 

4.5.  That the Railway Recritment Board Guwaha ti had 

published the result of Written examination for van-

ous categories of Employment NoticeNo. 1/2004 in 

Employment News in its issue dated 20-26 August,2005, 

wherein.it  is mentioned that on the basis of their 

performance in the Written Examination, candidates 

bearing Foil Nu.xrtbers as mentioned below, are provi-

sionally found eligible to be called for verification 

of Documents and/or Viva-Voce. 	 . 

In aforesaid Result sheet category No.29 of 

Employment Notice No. 1/2004 was published and in 

said result sheet the applicant bearirrj Roll No. 

52900006 found eligible to be called for verification 

of Documents and date of Document verification was 

fixed on 26-8-2005 (Friday). 

A copy of Result Sheet of Written cami-

nation for varIous categories including 

category N0.29 of Employment Notice No. 

1/2004 is annexed as Annexure No.5. 

cOntd. • .6 
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4.6. That thereafter the Assistant SecretaEy for Chair - 

man RRB, Guwhati had sent a letter ITo. RRB/G/41/10 

dated 28-8-2005 to the Applicant to attend the 

office of Railway Recniitment Board Guwahati On 

26-8-2005 at 9-30 Hrs. for verification of original 

certificates, Testimonials etc. 

A copy of call  letter dated 8-8-2005 

to the applicant  for Document verif i-

cation for the post of Appr. Junior, 

Engirer Gr.II (Bridge), is annexed as 

Annexure No.6. 

4.7. That in pursuance of afores aid call letter datea 

8-8-200 5 the applicant appeared before the chairman 

RRB Guwahati on 26-8-2005 for Document verific ation 

and submitted all the necessary educational Testi-

monials as well as document In support of c-Servi-

cemari. 

But during dociment verification the Chairman 

RB Guwahati had intimated the applic 5nt that though 

he is selected as Ex-Serviceman for the post resercied 

for Ex-Serviceman but the applicant cannot be recruited 

to the reserve quota of Ex- Serviceman. And he had shown 

a fliusy reason that the job could have been assured 

if the applicant being Ex-Servicernan belongs to lower 

caste/community i.e. SC, ST,OBC for which qualifying 

mark is 25%. But in case of General Caste candidate 

contd. . . 
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qualifying marks is 35%; So the app1icant being the 

General Caste is not entitled for the job though the 
• 

	

	
is an Ex-serviceman as he has obtained marks less 

than 35%. 

But the applicant had'clearly expressed his 

view 'before the Chairman RRB Guwahati as he had 

applied in the ormnunity of Ex-Serviceman there is 

• 	 no question of applicant's caste i.e. ST, SC, OBC 

or General and Once he was found eligible in Written 

Test and called for  document verification made Ex- 

Serviceman quota now Chairman cannot deny the appli-

• 	 cant from empancernent in final select list. But the 

Chairman RRB Guwahati declined to accept the view of 

• 	the applicant. 

4.8. That it is stated herein that after verification of 

• 	documents the Chairman RRB is supposed to publish 

final result6 of the all the candidates who are' 

called for document verification and in final result 

it is to be clearly mentioned if any candidate is 

found ineligible showing proper reasons and final 

result to be published in Employment News but in 

present case no final result are published so far. 

But the petitioner has come to .know from the keliable 
• 	

sources that the Chairman RRB Guwahati had already 

• approved panel without approving the 'name of the 

applicant under Ex-Serviceman quota and so far no 

• 	name is empaneled for Ex-serviceman quota and moreover, 

contd.,. . .8 
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only the applicant become qualified as Ex-Serviceman 

for the single pOst. 

4.9. That when the name of the applicant is not empaneled 

in final result as Ex-Servicernan, the applicant being 

Ex-Servjceman had written a letter to the Director of 

Sainjic Welfare Assarn on 31-08-2005 informing his 

grievances that once he is been selected as Ex-Servi- 

• 

	

	ceman there is no question whether he belongs to ST, 

SC, OBC or General etc. And after receiving the letter 

• 	of the applicant the Director of Sainik Welfare Assam 

• 	had written a letter No. DSW.110/22/23 dated 31 August 

2005 to the Chairm5n informing him that as the applicant 

had applied and provisionally selected under Ex-Service 

man quota so his case may be considered as ExeServicernan. 

And in reply to the letter dated 31-0-2Oo5 of 

Director of SainilaMelfare the Chairman had informed 

the Director, Sainik Welfare though the petitioner was 

called for the verification of documents but he is below 

merit as such he is not recommended for enanelrnent. 

And the same was informed to the applicant verbally 

by the Director. 

A copy of letter dated 31-08-2005 

submitted by the applicant to the 

Director Sainj.k Welfaze Assám is 

annexed as Annexure No.7. 

contd. • .9 



A copy of letter dated 31-08-2005 

sent by Director SWA to Chairman 

RRB is annexed as Annexure No.8. 

4.10. That when the 5PPlCafltS Case is not considered 

by the Chairman RRB, Guwahati the .applicant had 

again sent a representation dated 6-10-2005 to 

the Chairman RRB Guwahati vide registered post 

requesting him to ernpanel his name under Ex-Servi-

ceman quota as he was duly elected. But the Chairman 

had refused to accept the registered letter of the 

applicant and as such same was returned to the 

applicant by the Postal Department. The reason of 

refusing to accept the registered letter of the 

applicant is best known to .the Chatman only. 

A copy of Postal receipt dated 7-10-200 5 

and envelope refusing to accept are 

annexed as Annexure No.9 and 2. 

4.11. That it is submitted zoppm respectfully that Once the 

applicant had applied as EX-Servjcemn for the reserved 

quota of Ex-Serviceman and also qualified and provisio-

nally found eligible in written test and was called for 

verification of documents now the Chairman RRB Guwahatj 

Cannot say that the applicant is not entitled for erra-

nelment under Ex-Serviceman quota, as he does not belong 

contd. • .10 
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to ST,SC, OC for which qualifying mark is 25 but in case 

of General Caste candidate the qualifying: marks is 35/a and 

the petitioner.has got less mark than Geneal cahdidate i.e. 

354. The said view of the Chairman is totally wrong nd 

taken in malafide and as his vested interest is not fulfilled. 

4.12.. That the term "xm Ex-Serviceman candidates' s  specifically 

described in column io.5 of Employment Notice as 1/2004 as 

follows : 

(5) EX-SERVICEMEN CA.1DIDATES 

(5.11 This empioyment notice contains vacancies reserved for 

ex-servicemen irrespective if their community. However ex-

servicemen may also apply against other, vacancies for which 

they will be granted age relaxation and fees exemption as 

indicated in paras 4 and 7. 

(5.21 The term Ex-servicemen means a person, who has served 

in any rank (whether as a combatant or non-combatant) in the 

regular army, Navy or Air forc'e of the indian Union but does 

not include a person who has served in the efence Security 

Corpos, the Ueneral Reserve Engineering Force, the -ok Sanayak 

Sena and the Para Military Forces, and 

aj 	ho has retired from such ervice after earning his/ 

her pension or 

Who has been reieased from such service on medical 

grounds attributable to military service or circum-

stances beyond his control and awarded medical or 

other disability pension or 

Who has oeen released otherwise than on his own request 

as a resuit of reduction in such establishment or 

Oho has been released from such service after completing 

thea specifica period of engagement otherwise than on his 

own request, or by way of dismissal or discharge on 

account of rnisconduct or ineffieicncy and has been given 

a gratuity and includes persons if the Territorial Army 

of the following categories : 

coritd.. 
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j) £ensión holders for continuous embodied servicel 

iii iensionswith disabilities attioutab.Le to military 

service and 

.i.ui.) Gallantry award Winners. 

EXPLANATION :-The persons serving in the Armed Forces of the 

who on retirement fromservice would come under the category of Ex-

serviceman, may be permitted to apply for re-employment one year be-

fore the compeletion of the specific terms of engagement and avail 

themselves of all concessions available to Ex-ervicernan but shall not 
/ 

be permItted to leave the Unifor until they complete the XzzykMa spe-

cific terms of engagement in the Armed Forces of the Uiøn. 

Service personal who are to be discharged from military service on 

or before 12-07-2004 are eligible to apply against this advrtisement. 

e) 	x-Service.en who have already secured employment under 

central Govrnment in G roupuc/Dil dill be permitted the 

tene fit of age relaxation as prescribed for Ex-Service-

men for securing another employment in a higher grade 

or cadre in GroupC/D' under Central Government. However, 

such candidates will not.bea eligible fdr the benefit of 

Ex-Servicemen in the Central Govt. jobs. 

5. 	GROUNDS FOR RELiEF : 

5.1 -. 	For,that, the Chairman RRB Guwahati has totally failed to 

undersigned that once the applicant hadapplied as Exiervice 

man for the reserved quota of x-Serviceman and qualified in 

written Test and called for Uocument verification and during 

document verification the Chairman is to verify the documents 

only. And after publishing of result of Written Test and 

qualified in viritten Test later on the Chairman cannot dis-

qualify the applicant on grounds that the applicant had got 

less mark as required. 

contd . 
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5.2. For that the Chairman RRB Guwahati has failed to understand 

that once posts are reserved for Lx-bervicewen it means for 

all the eliglb.-e Ex-erviceman and there is no further caste 

like OBC,ST,SC etc in reserved quota of Ex-Serviceman, it 

means there is no question of cast etc. 

5.3. For that the Chairman has committed malafide and intentionally 

debarred the applidant from empaneirnent in final select list 

due to his vested interest. 

5.4. For that, the Cnairmanhas committed gross irregularity and 

malafide by not publishing the final select list as well as not 

giving proper reason of cancellation of candidature of the 

applicant 

5.5. For that the Chairman,RR6 Guwahati has intentionally refused 

to accept the registered letter of the applicant. 

5, DETAILS OF REMEDIES EXE-IAUSETED : 

The Applicant begs to state that he exhausted all the reme-

dies and there is no other alternative remedy other than. 

- approaching this £iofl' ble Triuna1 by way of fiU.ng this 

application. 

7, 

 

THIS 1ATTER 	 VIOUSL FILED OR PENDING 

BEFORE ANY Oi'Hi COuRT : 

The applicant begs to state that the applicant ha's neither 

preferred and filed any application in this regard before 

this Hon' ble Tribunal for pending similar matter any other 

court. 

contd. 
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8. -. 
	

RELiEF SO(GHT FOR : 

Under the above fact and circumstances the applicant 

prays that this application may kindly be admitted., 

records may be called for and after hearing the par-

ties, perusing records, show' cause if any the following 

relief may kindly be granted to the applicant 

8.1. 

8,2. 

8.3. 

To enpanej the name of the applicant for the post 

of Appr.Uunjor Engineer Gr.il 'dridge) under category 
Lo. 

29 of Employment NoticeNo 1/2004 published by 

the Railway A'(ecrujtrnent tioard Guwahati under the 

reserved, quota of 1 xervicemflan. in final selffct list. 

To appoint the applicant as Appr. juniorEngjneer. 

Gr.iI Bridge) under, the reserved quota of Xervjceman 

Any other relief/reliefs to whih the applicant is 

entitled th 
under the above fact and circu-mstanes of 

the case and deem fit proper by this Honbie Tribunal. 

9. 

Pending dispo al Of this appl
i cation tour 'ordship shall 

be pleased to direct the Respondents 
9ftre 

more specifically Respondent i'j03 not to 
fill up posts of -Appr. Junior Engineer Gr.l]' ridge) 
under category o.29 of Employment Nbtjce No 1/2004 

specially reserved for xServiceman and/or to keep one 

post vacant tial disposal of this application - 

contd... 
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10. 	Partiars 

.1. I.P.O. No. 	iC'6 

Date of issue 

Issued from ( P0, 

payable at 	 fraYA-T 

V ER I Fl C A T ION 

I, Shrj Manabendra Saikia, 7  son of Shri 
I 

Balen Ch. 

saikia, aged about 41 years, resident of village- Raidongia, 

P.O. Aibheti,P.S. Jajori, Pist. Nagaon, Assam do öreby 

state and verify as follows :- 

i) 	That .L  am the applicant anf fully aware about the 

aware about the facts and circumstances of this case as such 

1 am fully competent to sign this Verification. 

2) 	That the statements made in para 	
tjC, 

	

- 	 are true to my knowledge. and 

those made in para 4 / -, 4 V '/ are true 

to information as derived from records and rests are humble 

submission. 

1 sign this Verification on this £k4- day of 
November, 2005 at Guwahatj. 

Signature. 
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APPROVED CONTENTS OF DISCHARGE BOOK 

SI. No 	 Suggested Contents 	.. 	Remarks 

1 	
2 	 3 

Part 	Instructions 

1. (a) The term family include Wife/husband, unmarried children 

including step/adopted children upto 25 yearof age who are 

dependent on the pensioner. 

Non pensioner are not entitled to medical attendance 
treatment from service sources. 

The finder of this certificate has no right to retain it. 
He should either deposit this with the nearest Police Station 

or past this to AOC. Air Force RecOrd Office, Subroto Park, 

New Delhi-1I00 1 0." 

k .. ttansfebleAm9 mt5 N 
alterations, erasureS of entries or any attempt at tampering-
constitutes a grave offence and will render the persons 
concerned liable to prosecution. Amendment if necessary to 	- 

be effected only under the seal of Issuing authority / AFRO. 

PartJL 

2. Incorporate the following instructions regarding - 

(a) Registration, Employment and other Assistance. 

/ 

.4 

Part Ill - PerQflal particulars 

Name in fOil (in Capital Letters) ................................ .... ..... ..... 

JV1N
Ai.Ik ...... ........................ 

Service 	 ........ Rank 

Fathers name in full...... 

Religion ...................................................... 

Whether Scheduled Caste/Scheduled Tribe/OBC ? ....... N.° ...... 

Caste (if any) 

............ Date of Er Th ............... L..1''- 1 	.................. 
---  

S 

() Colour of eyes ..................... ................................. 

Height ....................... ......... .... 

Identification Marks.i..lSk 	
4Dcuzi 

(k) Marital Status..................... 

(I) Full name of wife or 

(m) Permanent Home Address :- 

(1) House No. same of Street/ROad/M0hat ............................... 

J- 

(ii) '/i!laaen.............. 
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1 	 .. 

Post Office 	 . 

Telegraph Office 	. 

Tehsil ........................ .......... . ..................... 

Neatest Railway Station............ Qh.DL4.  ....... ............... .. 

District: ......................... .ik..-c.t'\ ................................ 

State ......................... ........................ ................ .. 

ASS and ZSB serving the area ............... . 

(x)Pin Code.................................................................. 

Enrolled in lndian AirForce as .......... 11r..cr4z 	................. 

On . 	.............................. 

Date of Attestation ................ 	. 
(Date of Oath of Allegiance taken) . 

• 	5..Total Service 	 Yeats 	Months ....... .I.S.  ...... days. 

6. fl.e-Fepoed / R444-éd / Discharged! Dcmicsed-from Service withl 
w444tpension/aS an Ex-servicemen with / without Medical/ 
Canteen facilities on. .J O3by the order of. )b%A ................ 

8 

1 
	 2 

	 3 

......... (a) Reser/e Liability, if any....i0 ........ years. 

. 	. Reasons for Release / discharge I Dis 	s1.QA.4 	.... 

(b).TermS of Engagement ..................... ..... ......... ...... 

Trade in which served 	 ..................... 

Details of Sea/Air Service..D. ... Years 	.... months ..... ISTdays 

'I 	 ii. War Service Showing TheatreOf Operation 

12. Service abroad: -  

	

(a) Country........... W. 	.......(b) Appointment ............  ................ 

(c) From ............. .... ........... to.....................  

9 ,  
- 	 3 
1 _ 

Monthly Rate of Pay and Allowances..................................... 

Medal/DecOratiOflsjComm dations/Me ntion in Despatches 

• 15. Character assessed at the time of 	 ...... 

_p a rt 	Qualifications & Co.t.a 

16. Civil Educational qualifications :- 

At the time of joining seMce 

Acquired whiie in ser'Jice ... . r ... 

.7 
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17 Service Test & ExamInatIOPsed 	
Ey—Fam11rt1i15 	 - 

birth 
() 	

23
Name 

Specialist/Service Courses undergofle. 	 ...... . 	
ot DePendents 

_ __-__-L- 

Foreign Language Courses passed................ - 	 .. 

2O ProficIency in professional trade 	 pL'-J 	
ô e

5. 

Aesettlement/VOcational 	ursesUnderg0fle 	 . 	 .Afq 

PaVl Medica1RCO 	

4 

Details of battle wounds, disability with percentage.........................  ..................................................... ..... 	
. 

- 	 . 	
I 

- 

13 

12 

aVlll - Spo 	and Extra Curricular ctivities  

InterSerVices, National and International level ........................ 
.. 

.
si 

..... .............

LL-.......  

Extra Curriclar Activities (in case this information is available). 

......................... 

part 	Miscellafle0YS 

25. OccupatiOnal Racord prior to joiniflg iervice. ........................... 
.........  

1 	 2 	 3 

27. Details of T.A. Service: . 

Date of embodiment ................ ................. tfl.—. ................. 

Date of dis-embodimeflt ............................. 'JJ.t.- .......... ........ 

28. Priority for re-employment as per Govt. of India letter No. 

29. Equation of Service educational qualification with civil 
educational qualifications with uthority at Govt. of India 

ler 	 LciTa..L  
I o n 

iza ::..ii 
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1 	 2 3 

30. Equationof Amy/aVy/Air.Force . 	Educatio 	CiviL V 

Trades with that of civil trades . 	Certificafe 	Equivalent 

quoting authority of Govt..of India: 
letter, Details of code No. Army Special 	Matric 

Army/Naval/Air Force trade 
NCO code No.. Civil Trade 	- IA 	I 	VIII 

and authority be included. IA 	II 	Vi 
lA 	III 	. 	IV 

(for State Govt. equivalents please refer to State Govt. orders.) 

Navy Education Certificate Civil Equivalent. 

Higher Education Test Matriculation @ 

Boys Training Establishment Higher 	Secondary 

3. 
- 	@Mj 	

Home, Gvt. of. India OM No: 546/45 Estf of Jan 1946 
*t3v of India, Cabinet Sectt. 	

Deptt. of, Personnel and 
Administrative reforms letter No. 6/2/73 Estt 

(3) dated 07 Nov 74. 

Air Force Education Certificate ' 	Civil Equivalent 

IAF education test for pomotjoA 	Higher Secondary 
V 

;. 	to the rank of Corporal 	 V 

Auth : Govt. of India, Cabinet Sect. Deptt of personnel No: 6/1/72 V  
- Estt(D) dated 18 Nov 1972: 

-I 

17 
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34. Registration for Re-employment: 

(a) RSB/ZSB Registration : 	

V 

Registration Number:.................................................. 

Date.......................................................................... 

R.SB/ZSB (Mention Place) ....................................... .... 

(b) Civil Employment Exchange Registration 

(I) Registration Number................................................... 

Date....::.................................................................... 

.............................. 
	................................... 

16 

2 	 3 

.32. Proficiency in MT driving. Whether civil driving licence or 
badge held. Also which type of civilian vehicle has been driven :- 

Heavy vehicle 	 NIL 

Light vehicle 

Motor cycle 

33. Financial Assistance :- 
Date of 	Nature of 	From 	Amount 	Sin, of 
payment 	Assistance 	 B s.  E. 	Pay. auth. 



•1 

37. Identity certificate for the families 
 

pensiofler, it should include the folloWifl% 

Joint photograPh of pensioner and 

No., Rank & Narn95 
...............- 

UfligShip/Est 	ishment in wh 	
er last sved 

i4J 

rPens
ion

flt last Draw 
lude free rationS, accomm0dc Iothiflg, LTC. 

ties) 

 ,: f :c ,a,  —O* "--w-t 
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2 

38. Details of the dependents at the time of leaving service who are 
entitled to receive medical/dental treatment admissible under the 
existing rules of the service :- 

jlNo. Name 	 Age/Date of birth Relationship 

4IQ .: J72. I 

(d)...N3 .. .Z... 
(e)............................................................................................. 

4 

20 

Signature of the holder of this ceifiCate 

: uni .  

-)
0 	t 

WCdr, 

Sign 
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RAILWAY RECRUITMENT BOARD: GUWAHATI 
STATION ROAD, GUWAHATI48I 001 

0 

FEMployment Notice No.: 01 of 2004 J 
DATEOF PUBLICATION : 12-06-2004 
DATEOFCLOSING 	12-07-2004 

Applications are invited in the prescribed format enclosed (to be neatly typód on good quality A-4 I foolscap size paper using one side Only) from eligible Indian Nationals for the 
following Posts, In the North East Frontier Railway. Applications compiata in all respects along with required enclosures should be •ont to the ASSISTANT SECRETARY, RAILWAY 
RECRUITMENT BOARD, STATION ROAD, GUWAHAT1-781001, ASSAM, by ordinary post only, so as 10 roach the Board's office on or before 12.07.2004. The applications can also be 
droppodin the Application Box kept in the RRB ofilco up to 16:00 hours of 12.01.2004. 

IMPORTANT: (1) The envelope containing the application should be clearly super-scribed in RED INK 'Applicailon for the Post of 	Category No,_________ 
& Community, i.e., SC/ST!OBCIURIESM." 	 0 

Each candidate should send only one application for a Post. ifs candidate submits more than one opplicallon for the eamo post, hielhsr candidature will be cancelled. 
CandIdates must flilin the application form in their own handwriting and must sign thomselves. Otherwiso their candidaturo will be cancoiied if dotoctod at any stage. 
Applications sant by registered posilcourler or speed post will not be acknowledgod. 
Last date at submission of application for candidated residing In Andamafl, Nicobar and Lakshwadoop islands will be 21.07.2004. 

Cat. 	 Name of Posi 	• Scale 01 Age as on Medical No. 01 VacancIes Esam. Minimum Educatlonai /Tectinlcal QuaiIticailon 
No. 	

. Pay (RSRP) . 	01 .07.04 Standard I SC ST OBC IESMI UR TOTAL Fees (Rs.) • 

SEPARATE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 1 TO 29  

A Universily Degree in Law with 3 years standing as a pleader 
0 51 Bar. Serving employee who are law graduates are also 

1 
, 

Law Assislani 65C0 - 10500 
. 

18 — 37 C/I . 2 1 2 0 2 7 60 
eiigibio 10 apply provided they have served for at east 5 years • 
in 	any 	Branch 	of 	the 	Railway 	Admialsiraiion. 	Railway 
Magistrate lull tilling the sboveprescribed qualitcalion may 

— also apply. 

2 Heaiih.& Malaria Inspector Gr. lii 5500 — 9000 18 — 33 . 	C/i 0 I 0 • 0 4 5 
0  

60 B. Sc. with Chemistry wilh 1 year Diploma in HeailSanitary th 
— . Inspector from a recogh ized Inslilute. 

. Post 	Graduate 	In 	Sociology! 	Social 	work) 	Community 

3 
. 

Extension Educaior 	. 5500 - 9000 22 — 35 C/I 0 0 0 0 I I 60 Educalion or allied subject with similar course contents or 
Graduation In the above discipline with 2 years Diploma in 

0 . 0  Health Education from a recognized Universily. 
i;-- 
1' 

B.Sc. 	with 	Bio-hemislry/ 	Micro-Biologyl 	Life-Science 	or 
4 

. 	. 	. 
n LaboratorySupentendenlGr. ill 

. 
5000-8000 18-33 B/i . 	0 0 0 0 1 I 60 

equivalent 	.• 	Diploma 	in 	Medical 	Laboratory 	Tech nology 
(DMLT) two years course or equivalent or B.Sc. in Medical 

— Techno?ogy.(Lahoratory) from a recognized institute. 
0 : — — — — 10 	+ 	2 	with 	Physics 	and 	Chemistry 	and 	Diploma 	In 

Radiography! X-Ray .  Tecirnician/ Radio diagnosis Technology 
5 Radlographer Or. lii 4500 — 1000 1 8 — 33 0/I 0 0 0 0 • 	I I 00 (2 years course) from a recognIzed inslilute) or B.Sc. with 

diploma in Radiography! X-Ray Technician/Radio disgnosis 
• TecIrnoiogygrrra course). 

. 
H.S.L.C: passed: A Nursepreterobly with preparation in Home! 

. Social Science and/or experience in a adminislrãlive post in a 
6 . Warden Female 	 0 4500 - 7000 IS - 33 C/i 0 0 0 0 1 I 60 . Hoapilal or Training institute OR apersvr with a Diploma or 

0 . 0  Certificate in Home or Social Science or Catering preferably 

— . 	 . . with some eaperlence in Hostel or Hotel Managemenl. . . 

(1) Higher Secorrdaty with 2. years JBT or Ili equivalent or 

7 
S-n 

Pomary Teacher(Bengaii Medium) 4500 - 1000 20 - 40 C/2 0 2 • 	5 
0 

.Q 15 22 60 
. 	inlernrediata with 	I 	year JOT or 	Is 	equivalent or Senior 

Secorrclary 	(plus 12) 	examination 	with 	1 	year 0  JOT 	or 	Its 
. 

0 . 
equivalent. (2) Coirrpelence to leach through Bengali medium 
fluently. 

. 	. . (I) Higher Seondary with 2 years .JBT or its equivalent or 

8 PrImary Teacher (Hindi Medium) 4500 - 7000 
. 	.  

20 	40 C/2 0 0 
intermediale 	with 	I 	year JIlT 	or its 	equivalent or Senior 

- 0 0 2 - 2 60 Secondary 	(plus 	2) 	examinalion with 	I 	year ,IBT or its 
equivalent. (2) Compelenco to teach lhrough Hindi medium 
°!(1

(1) Higlrer Secondary willr 2 years JOT or its equivalent or F • 	. 
 Primary Teacher (Telegu Medium) 4500- 7000 20 - 40 C12 

. 
0 0 0 0 

--  

1 1 60 
internrediole 	wilh 	1 	year JET or its equivaleni or Senior 
Secondary 	(plus 	2) 	esamlnsiion 	with 	I 	year JBT or its . 
equivalenl. (2) Competence to leach ihrough Teiegu medium 

- . .. 	. -- - - . 	fluenhiy. 	. .. 
. 	. 

. 
. (1) Higirer SecOrrdsry with 2 years JBT or Its equivalent or 

1OflPdmary Teacher (English Medium) 4500 - 7000 20 - 40 C/2 1 2 2 0 0 5 60 
intermediale with 	1 	year JET or its equivalent or Senior 
Secondary 	(plus 	2) 005minaiion with 	1 	year JBT or its 

. . equivaleni. (2) Compcience 10 leSCh lhrough English medium 

. . (I) iiigiurr Secorrdary with 2 years JBT or its equtvbiOn (•• . 
I 

-. 	 . 
Pomary Teacher (Assamese Medium) 

• 
4500 - 7000 20 - 40 C/2 1 1 0 0 6 8 60 

inleredlaie 	willi 	1 	year JB,T 	or its 	equIvalent or Senior rrr
Secondary 	(plus 	2) esaminOiion 	with 	I 	year JOT or its 
equivalonl. 	(2) 	çompelence 	10 	teach through 	Assamese. 

.. 	(1) 	2M  Class 	Masier 	Degree in Educallon. (2) Univensity 
12 PGT(€ducaiion) 	 ' 6500- 10500 20-40 Cl2 0 0 0 0 I 1 60 Degrec/DiplorrurinEducatiorr/Teachingo,2 years trrtegrated 

NCERT (3lCoirrroiortce to leach through English medium. 
0  (1) 2 	Class Bachelors Degree In Science (Or 45% of marks 

can be conoidered equivalenl 10 2d  Class whore there is no 

13 
0  

TGT (flio Scienc e '- English Medium) 
. 

5500 - 9000 20 - 40 C/2 0 0 0 0 1 1 60 
demarcation 01 class 	in 	Batholor's 	Degree) with Bolany. 
Zoology and 	one 	subject out 	of Physical Chemistry. (2) . 
Urlivoraily DegrOO/ Diploma in.Educnilonl Teaching or 4 yoars 
liringualncf flr'ginn Cntiteo of Ririiitrirnl.Colioge of Education of 
NCERI (3) Coin mienco to teach iltrougir English medium. 

- (1) 	° Class Bachelor's Degree in Science (or 45% of marts 
can be considered equivalent to 2" Class where there is no 

14 TOT (Pure Science - English Medium) 5500 — gg 20 -40 C/2 0 0 0 0 I 1 60 
demarcation of Class In Bachelor's Degree) with Physlcs.. 
Chernisiry and MsIhematics (2) University Degree! Orpioia in 
Edircalion! Teaching or 4 years Integrated Degree Course of 
Regional College of Education of NCERT (3) Càrnpeténou to 
leach thresh Assameso medium. 
(1) 	° Class Baclieiors Degree in Scienca(or 45% of msrts 
can be considered equivalent 10 2'  Class where there is no 

15 TOT (Pure Science.- Assamese Medium) 5500 -9000 20-40 C!2 1 0 0 0 2 3 60 
demarcaliori 	of Class 	in 	Bactr.rlofs 	Degree) with Physics, 
ChemisIry and Mathematics. (2).Unlversily Degree/Diploma in 
Education! Teaching or 4 years Inlegraled Degree Course of 
Regional Coige of Education of NCERT (3) Compelence to 
ihach throusoarnese nrndium  
(I) 	Clnqc Flerlinlis 	lIrrprrn lii '. inrrcn (or 45% of mmk 
fair 	I.e 	ion 	hunt ii 	(niuiiiv'rlr'iii 
deua cabor 	oi,cIass,,n Baciii9or itDegree) with Physics 16 TOT (Pso Seven - lie igali 	4 dl in) 5500 — 9000r ,20 -40 1,12 1 3 0 0 0 4 'à Chemiolry and Matiinm'rtics (2) U'niversily Degree! Diploma in 0 . . . 

. EaucaliâTeijiri& 4 yérfl integraled Degree Course of 
Regional College of Education ol NCERT (3):C6mpetence to 
leaclr llnrouigh Assainece medium 

(I) 2- Class I3aciieiors Degree (or 45% e/ 
0 . considered 	equivalent 	to 	20 	Ciass 	where 	ihere 	is 	no 

17 TOT (i'iindi - Bengali Medium) 	 5500- 0 	 . 9000 
. 
20-40 

: 
C/2 0 1 0 0 I 2 

. 	
• 	demarcalion of class in Bachelor'o Degree) in Hindi iileraure. 

60 	(2) University Degreel Diploma in EdpcI,p! Tgching or 4 . 	
. years 	lnleqraied 	Dgre .CJrfe 	of 	Reglorle/ College 	0)' O . . Education of f4CERT(3) Compelehce to teachihrough Bengali 

medium. . 	. 
- 	

0 	 , 	Continued 	
' 

tote true Copy 
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- 1mpIuymcI1t NCSS I 2—j8 I6ite2IIOJ 

•T 	 - 	 Class Batheor5 Degree (or 45% of marks can be 

? 	 i-S 	
•tJ 	 • 	considered 	equivalent 	to 	2" 	Class 	where 	there 	Is 	no 

demarcation 	of 	ciass 	In 	Bachelo?s 	Degree) 	In 	Rengaill 

. 	
18 	TGJ (ML - Bengali Medium) 	 5500 - 9000 	20 - 40 	6/2 	0 	0 	I 	0 	.1 	2 	80 	literature. 	(2) 	UnIversity 	Degree! 	Diploma 	In 	Education! 

-4 	.- 	-.,.. I • 	-- 	
Teaching or 4 years Integrated Degree Course of Regional 
College of Education of NCERT (3) Competsnce to teeth 
throuaiI medium. 

c9 	Tainee Asaiotant Station Master 	I 	' 	4500 - 7OO 	16 - 33 	Al2 	11 	17 	25 	9 . 	31 	93 	60 	
University. Diploma in Rail TThiieport and Management from '.2__c-i I 	 . 	. 	- - 	

equivalent from a recognized 

. A 	 - 	

the Institute of Rail Tranaporl will be an additional desirable 
qualification. 	 - 

Enquiry Cum Reservation Clerk 	4500 - 7000 	18 - 33 	_f__ 	•_ 	• 	..!_ 	60 	
a recognized 

. 	 In 	specifled 	ttsdesiAct 

21 	Appr. Diesel Assistant Driver 	• 	3050 - 4590 • 	18 - 33 	A/l 	25 	13 	45 	Il 	67 	161 	40 	 te: 	
•  

(i) 	Fitter 

- 	 . 	 . 	
(ii) 	Electrician 	 . S  

S 	

S 	
(j) 	Instrument Mechanic 

. 	 S 	 (iv) 	. 	Miii Wright /Maintenance Meciranlc 

(v) 	Mnchnic (Radio and TV) 

S 	 . 	

( vi) 	Electronics Mechanic 

(vii) 	Mechanic Motor Vehicle 

S 	 (viii) 	Wlreman 
S 	 (ix) 	Trncior Mechanic 

I 	 S 	
(a) 	Armeturu and Coil w1ndr 	

S 

. 	 S 	

S 	 (xi) 	• 	Mechanic Diesel 	 S 

S 	 - 	
(xii) 	Heat Engine 	 . 	 .. 

S 	 OR 	(2) 	Diploma 	in 	Machanlcall 	Electrical! 	Eiectronlc, 
g!!!!ng recognized by AiCTE In lieu of ITI. 

S 	 (a)Pass in let year of B.Sc. (Physics) OR (b) Peas in 10 • 2 

22 	ElectrIcal Signal Maintainer Gr. Ii 	4000 - 6000 	18 - 33 	0/1 	1 	1 	1 	1 	1 	5 	60 	
stage . fl Higher 	Secondary in 	Science with 	Mathematical 
Physics or equivalent and as casual ESM for 2 years In S & T 
Department. 	 S  
Degeo In MetallUrgy! Chemical Engineering recognized by 

23 	Chemical & Metallurgical Assit. Cr I 	5500 - 9000 	22 - 35 	6/I 	1 	1 	2 	0 	3 	7 	60  AICTE orM.Sc. Degree in.Chemistry/Appiied ChemIstry. 

. S 	 . 	 S 	 S 	 Diploma in Mechanical 	Engineering 	recognized by AICTE. 

' 	• 	
Apr. Draftsman (Mecharocal) 	 5000,- 8000 	16 - 33 	C/i 	1 	0 	2 	9 	0 	3 	60 	Holders of Draftsmanship from Recognized University are also 

S 
SJ  )___ 	 S 	 ___________ _________ - 	- 	— _________ 	

eligible to apply. 

S 	25 	Appr. Supervisor (P. Way) 	 4500 - 7000 	18 - 33 	N3 	2 	1 	4 	2 	1 	IC 	•• 	60 	• 	
BSc. wilh Physics and Mathemalics. Civil Engineering Diplona 

— _:: 	 — - - — 	— - -S.--  ________ 	
hoidors, recognized by AICTE, are also eligible. 

S 	2 	—mpPT. Junior Engineer Cr Ii (TM) 	5000 - 8000 	1 5 - 33 	PJ3 	I 	0 	I 	1 	2 	5 	60 	
Diploma in Mechanical! Electronics! Production! Automoblib! 
lnstrument9Enlneering recognized by AICTE. 

S 	 Section Engineer (Eiectricei) 	8500 - 10500 	20-35 	j 	j 	9. 	j. 	.9 	I 	i!_.. 	 by AiCTE. 
Diploma 

I Appr.,nior Engineer Cr. ii (Electrical) 	5000 - 8000 	18 - 33 	13/I 	1 	1 	2 	I 	4 	0 	60 28
iS Eloclricaii Electronics Engirreerino recognized by 

\ 	
pr. .luniorEngineerGr; it (8ridge) 	5000-8000 } 

	

18-33 	N3 	1  3}i]317]15j 	60 	
j Engineering. 

— 	SINGLE APPLiCATIONS TO BE SU8MIUED FOR CATEGORY No. 30 TO 33 	
5 	5 	 5 	5 

. 	S 	
30 	Seclion Engineer IBrldgo) 	0500 - 10500 	20-35 	N3 	0 	0 	I 	0 	2 	3 	00 	

Dcgr0e In Clvii Engineering recognized by AiCTE. 

. S. 	
Appr. Section Engineer (Drawing) 	( 	6500 - 10500 	2035 	C/i 	2 	1 	3 	T3 	T 	6 	

Degree in Civil Engineering recognized by AICTE. 

32 	.Appr. Section Engineer (Worirs) 	• 	6500 - 10500 	20-35 	P13 	2 	1 	4 	

1J.6 

	13 	60 	
Degree in Civil Engineering recognized by AICTE. 	 S  

33  
. 	

Appr. Section Engineer (P. Way) 	6500 - 10500 	20-35 	N3 	3 	I 	4 	2 	16 	60 	
Degree in Civil Engineering recognized by A1CTE.. 

-- 	
SINGLE APPLICATIONS TO BE SUBMiTTED FOR CATEGORY No, 34 TO 36  

34 
. 	

Appr. Junior Engineer Gr ii (Works) 	5000 - 8000 	18 33 	N3 	4 	2 	8 	3 	It 	28 	80 	Oipionrr iii Civil I i glneoring recognized by AICTE 

35 	Appr. Junior Engineer Cr, II (Drawing) 	5000 - 8000 	18-33 	C/I 	5 	3 	9 	3 	14 	34 	60 	
Diploma in Civil Engineeringrecognized by AICTE. 

36 
. 	

Appr. Junior Engineer Cr. Ii )P. Way) 	5000 - 8000 	. 	18.33 	C/i 	. 	3 	1 	4 	2 	6 	16 	60 	
DiPiOfllalilClvii Engineering recognized by AICTE. 

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 37 TO 39 	 . 	i) -1 	. 	
• 

37 1 	Appr. Section Engineer IDiesei/Eleciricsi) 	6500 -10500 	20 - 35 	B/i 	0 	0 	I 	0 	1 	2 	60 	
Degree 	iMechanicsV 	Electrical! 	Electronica 	Engineering 

—1 	. 	
gizedbyAiCTE. 

. 	.1 	

Engineer (Diesel! 	 - 10500 	20 - 35 	 -.-. 	.-.. 	. 	
I 	

60 	
Electrical! 	Electronics 	Engineering 

AICT  
._.Li!Pr._Sr. Section En9ineer (Workshop) 	0500 - 10500 	20 -35 	B/i 	0 	1 	2 	0 	4 	1 	80 	

0e9r00 . in 	tiiiicei/ 	Eiectrlceli 	Electronics -Engineering 
recognized by AICTE.  

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 40 TO 43 	 , 	 S  

Appr. Jr EngineezGr. ii (C & W) 	• 	5000-8000 	18-33 	B/i 	7 	4 	13 	4 	27 	 AE 	M/flimum6OoftheIot5posIs 	ii m 

_/ 	i- 	. S  •________ ____________________ ___________ _______ 	— 	- - 	— 	
_ 	_ ________ 	

mechanical Engineering discipline. . 

Diploma 	in 	MechanIcal! .Electrlcdi/.Electronlca. Engineering 

41 	
Appi 	pci 	nic (Diesel/Mechdnical) 	5000 - 8000 	18 - 33 	B/i 	2 	0 	3 	j 	

4 	1 1 	60 	recognized by AICTE Minimum 50% of Itia Iota) poets will be 
from mechanical Engedng discipline - ...... 	. 	... 	. 	:: .. 

, 	 . 	
Diploma 	in 	Mechanical! 	Electrical! 	Electronics 	EngineerIng 

r 	
42 	Appr/4echaflicWiesel/Electricai) 	5000 - 8000 	I 8 - 33 	8/1 	2 	0 	4 	.2 	.3 	11 	60 	recognized by AICTE. Mlnlrtrum 50% of the total pooLe wIll be 

_ 	
.:::: 	__ 	_ 	_________ 	from mechanical Englneedng discipline. 

_____ 	 Diploma 	Ii' 	Mechanical! 	Etectricai! Electronics 	Engineering 

43  S 	Appr. Jr. Engineer Cr. II (Workshop) 	5000 - 8000 	18 - 33 	B/i 	3 	0 	0 	0 	7 	10 	60 	recognized by .AICTE. Minimum 50% of the totaP posts will be 
from mechanical Engineering discipline. 

— 	
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 44 TO 45  

-- 	

Appr Section Engineer (Signal) 	0500 - 10500 	20 - 35 	N3 	I 	i 	4 	1 	5 	12 	60 	Enln:eringrecogniz:dbyAICTE 	
Telecommunicafton 

45 	Appr. Section Engineer (Telecom) 	8500- 10500 	20-3 	N3 	2 	0 	1 	I 	3 	7 	80 	recognized by AiCTEorMSc (Eiectr:rdcs) 

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No, 46 TO 47 

48 	Appr. JuniOr Engineer Cr II (Teiecom) 	T 5000-8000 	18-33 	N3 	1 	2 	2 	11T 	T 	60 	
Diploma 	In - Electrohlcaj 	ElectrIcal! 	Telecommunication 

— 	- 	r,e,eringgggnlzed byA1CTE. Or M,Sc..Eleclronics. 

	

47 	Appr. Junior Engineer Cr, II (Sl9flaj 	000 - 6000 	18- 33 	. 	A/3 	0 	2 	'] 4 	8 	60 	
Diptorr Eioctron)c4Eeçirkcat/ 	Teióboln1th'tiCahlOfl 	___ 

	

- 	- --
EriOol'trtecOgr' 

.....-' --...'s, ...... 	 . 	 . 
SiNGLE APPLICATIONS TO SE SUBMITTEO.FOR CATEGORY No.4a TO'49'' 

 

MatricUlation 	(10th 	class."pais).ind 	171, catilflcate 	in 
Eiectrician/ 	Electrical 	flier! 	W1rEnianTrdde..ófld 	1. 	year 

experie 
rie  

48 	Electric Signal Maintainer Cr iii 	3050-4590 	18-33 	B/i 	8 	4 	10 	5 	25 	50 	40 	
nCeas cau 	

9 	
Must 

DepailnrOrit.OR lcl.a sln,• 2 Stage In Higher Secondary, with 
Physics & Mathematics or Its equivalent 

S 	 Ia 	Pass ln 	2 .etago'in'Hlhei .Secondaiy with Mattramatic. 
.andPhysl.e or equlvaIent'OR (b) Matriculation and '(I) ITt 

49 	Appr. Telecommunication Maintainer Gr ill 	3050-4590 	18-33 	B/I 	6 	0 	ii 	5 	12 	34 	40 	
certrlicate li 	Eleclrical! Radio! Wireless! Telecommunication! 
V Trade arrd 1 year experience as casual TCM/WM in S & I 

DeparirnentbR (C) Must be a casual TCM/WM for 31 ears In S 
&TDepa!rnierrt..... 	,.. 	 Conf,ilUOd, 
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___.J.persity Degree or its equivalent from 	a recognized 

- 	- 	

- 

I 
5500-9000 18-33 AI2 3 4 8 4 

. 
19 38 60 

• University. Di1oma in Rail Transport and Management from 
the Institute of Rail-Transport will be in additional desirable 

qualificatIon. 

j....,_.Degreej!,om a recognIsed University or its equivalent, Diploma 

CII I 3 0 2 0 21 0 in Rail Trnnsporl arid Management form the Institute of Rail 
.ommercial Apprentice 

1/ 
5500 - 9000 18 - 33 Irsnrsponl will be an additional desirable qualification. 

SINGLE APPLICATIONS TO BE SUBMITTED.FOR CATEGORY No. 

I
(I) 

62 TO 63 - - - - 
MA Degree in DrawIng and Painting! Fine Arts from a 

recognIzed University or BA (Hons.) In Art and Art Education or 
I • 2'd Class Bachelo?5 Degree with Drawing and Painting! Fine 

Arts with minimum 2 years full time Diploma from a recognized 
Institute or Higher Secondary! IntermedIate with -minImum 4 

52 TGT (Drawing — Bengali Medium) 5500 –9000 20 	40 C12 0 0 0 0 I 1 60 years fuii time Diploma In Painting! Fine Arts or part time 
Diploma of not tess than 5 years duration. (2) Competence to 
teach through Bengali medium. (3) Desirable at least 2 years 
leathers trainIng course from a recognized Institute or 2 years 
teaching experIence in a recognized Institute. 

(1) MA Degree in Drawing and PaInting! Fine Arts from a 
recognized University or BA (Hons.) in Art and Art Education or 
2" Class Bachelor's Degree with Drawing and Painting! Fine 
ArIa with minimum 2 years lull time Diploma from a recognizeji 
Institule or Higher Secondary! Intermediate with minimum 4 

53 TGT (Drawing - English Medium) 5500 - 9000 20 –40 C!2 0 0 0 0 1 1 60 years full time Dipioma in Painting! Fine Arts or part time 
Diploma of not less than 5 years duration. (2) Competence to 
leach through English medium. (3) DesIrable at least 2 years 
teachers iraintnig course from a recognIzed Institute or 2 years 
leaching experience in a recognized irnstitule. 

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 64 TO 55 	 - - 
— 	

- 	
(1) Graduate trom a recognIzed University. with Diploma in 
Physical Training trorri a recognized institute or B.P.Ed. from a 

54 	P11 (English Medium) 	 5500 - 9000 	20 –40 	C!2 	0 	0 	0 	0 	1 	1 	60 	recognized University and Higher Secondary. (2) Competence 
to leach through EngoSh mediUm. 
(i) Graduate from a recognized University with Diploma In 
Physical Training from a recognized institute or B.P.Ed. from a 

55 PT1 (Bengali Medium) 5500 - 9000 . 20 –40 C12 0 0 0 2 2 60 recognized University and Higher Secondary. (2) Competence ,j0 
to leach IhrouaIBengali medium: 

1. 

1.1 	ABBREVIATIONS USED: SC Scheduled Caste ST Scheduted Tribe OBC = Olher Backward Classes • ESM Es Servicemen UR c  Un Reserved PH e  PhysIcally Handicapped 

Appr. Apprentice IPO Indian Postal Order 	RRB Railway Recruitment Board RSRP = Railway Services Revised Pay 	 . 

1.2 	The posts are temporary and likely lobe made permanent. 

1.3 	The monthly emoluments on successful completion of training. wherever applicable, will be on the minlinum of the scare of pay ptus BA as admissible fronr time to lime. in additIon employee will 

get House Rent Allowance and CIty Compensatory Allowance depending on tire place of posling. New Ponion System Introduced from 01 .04.2004 will be mrppllcabio, envisaging compulsory 
conlribution @10% of Basic Pay & DA by Railway employees and matching contribuilorr by Government would be deposited In a non.wllhdrawabie pension account. During training period only 
stipend will be paid as applicable. The selected candidates are liable lobe posled any whore on Northeast Frontier RaIlway. Candldateswlll have to give security deposit and exeCula tndemnhly,  

Bond wherever necessary. 	 . 	. 

1.4 	
There is no reservation for persona with disabilities in this Employment Notice. General Manager (P), Northeast Frontier Railway, will fill in the quota reserved for personn with disabilities 

separately. 

1.5 	
The vacanciessh0wn above are provisional and tiable to vary. In case the vacancy polllon. for army category is reduced or even made nil, RRB is not liable to compensate the applicant for any 

consequential dmage!loss. 	• 	 . 

Vacancle of Ex.Sarviceman given in the table are not separate but included in the lotai number of vacancies. 	 ,,._-. 	 ,,,,,,,,,._-. 	 ,._ 	• -. 

t. 	
Apart from signing on photograph, the candidate Is required to sign below photograph at the place in Application Form. The signatures on ApplIcation Form, Answer Sheet, Guestion Booklet and 
other places should be Identical. Signatures at the time of application, written examination, interview or document verificatlonln dIfferent style may result In cancellation of candidature. 

1.8 	
Before applying for the post the candidates should ensurn that he/she tulIPs the eligibility norms. The candidate should have the requIsite Educationai!TeChfllcal qualifications from recognized 	- 

Universily!inslltute as on the data of submission of the application and should enclose with their application attested copies by gazetted officer, certificates, mark ahaeia in support of havIng the 
requisite qualification. The candidale must enclose the proof of qualiticallon. Those awaitIng results of the final examinations jieed not apply. 

1.8 	
Separale applications are to be filled for Cat. No. ito 29 (one application for each calegory(. A single appllcalldn is to be filled for categories 3010 33. 34 .!o.38, 37 to 39, 40 to 43, 44 to 45,48 

1047,481048.501051, 52 to 53 and 5410 55. 

1.10 ServIng Defence Personnel likely to be released within one year of lhó cloalng dale can also apply againat ESM Quote. 

1.11 The candidates whdhave been debarred from all RRB esaminations or the period of debarring such candidate is not completed. need not apply. Their applIcations will be rs)ected, whenever 

detected. 

1.12 Any subsequent changes in the terms and condiliorns of this Employment Notice as per extant rules will stand good. 

1,13 While all candidates irrespective of community/group will be considered against UR vacarrcies, against comnmunilylgroup quota vacancies only candidates belonging to that com,munity!grouyli! - 
be considered For this purpose SC/ST/OBC candrdales shourd furnish Caste Certmlncate from competent authorilies in case of OBC the certifcate should specialty indicate that the candidate 
does not belong to the Persons!SeCtlOnS (creamy layer) mentioned in Col. 3 of the Schedule of the Government of India. Department of Personnel and TrainIng O,M,n0,--36033!3/2004-EStt, 
(Res) dated 0903 2004 and the cerlilicsle should be In the prescribed form circulated by Minislry of Personal and Training. Public Grievances and Penislns. Department of Personnel and 	- 

Training. Government of India. The candidates belonging to SCJST/OBC should clearly indicate the same In the applIcation (even when applyIng-for UR vacancy) and should attach proof of the 
some in the specified format failing which they will be treated as unreserved and subsequent representations for change of community status will not be entertaIned. 

1.14 SelectionlRecoi'nrnendatiofl by RRB does not confer upon candidates any right-el appointment in Railway. 

1.15 The entrance in examination is provisional as applicalions are.checked thoroughly bIer on. If a candidate does not fulfill any condition given in this Employment Notice, hIs/her candidature will 

be cancelled at any stage whenever the discrepancy Is noticed. 

,ai'( Thumb Impression must be clear and complete in Application Form (specialty middle portion). Ridges must be seen clearly. 

1.17 Selected male candidates who are finally appointed are liable for active aervice In Railway Engineer's Unit of Territorial Army. 

1.18 Date of-examination and resull of examinallon are published In Employment News, local dailies and website htlp:llwww.railwayreCrUitment.Org. Call letters for written examination are seni to - 
applicants post (under certificate of posting). RRB will not be responsible for postal delay or wrong delivery. RRB does not-send reply to candIdates who are not selected in,writtsn examination. 

1.19 Free second class Railway Paas as and when dmiaslbla will be ieued 10 the candidates belonging to SC/ST communillea when ttreyare,cilied for written examination or Interview provided 

they submit valid caste certitiCate. All other candidates are required to ppesr in the esaminalions at theIr own cost. 	 - 

1.20 Selected candidates will have to undergo training wherever required for their Category. 	 - 

1.21 	
Ladies are also eligible. However It may be noted that most of the vacancies involves duties which are arduous in nature and called for working in shifts Ct odd hours and at road side stations 

also, away from head quarter. 

1.22 	Candidate should till application form in his/Irer owrr handwriting, lilt is found that somebody else has tilled the 55mb. the candidature will be cancelled. 

1.23 CAUTIQ.N 
 

1 23 1 ArtymatOriti' 	 ttIng forgo certiAcato/ca th ce,tifIioby1ø 	
/or,obtatfltfl9titiVU0gei tnciuThng free travoi for - 

appearing tii"tfro oscminatlon shall be liabIS to not only for rejection of htqltier candld'ilurO for tIre pnrtiCUICF recruitirront for which tr!sfro tIW applied but holehe wIlt also be 

- 	debarred from all examinations conducted by all RRBs all over the country for a period df'2'àratn1di095l actIon whorovor warranted.  

1.23.2 Any candidate found usintj unfair nreane In the esanrirnation or deputing eonrro one also Iii lrlslhor intaca will ire debarred fronrr all tlro RRBS for llfptime. Such csndldato.'wlii also be 

prosecuted by lodging FIR. 	 - 	 - 	- . - 

1,23.3 CandIdatos submitting duplicate applications for the same category will not be coirsldered. Evemr if such a candidate gots selected inadvrtently, ho/she will not be olf.red 

appointment tater on and Is even liable to be debarred from all RRB examinations for a ponlod of two years. 

1.23.4 CANDIDATES TRYING TO USE IrrFt.IJENCE OR UNFAIR MEANS WOULD BE DISOUALIFIED,FROM SELECTION. 	 ContinuEd 

Mimi 



2. 	 , 

2.1 	

The selection will be made strictly as per merit, on the basis of wdtlOfl examination. In addition. Aptitude/skill test/inlP.rview will also be cobdUCted wherever applicable. 

ifl)" 

22 	
ihe Railway ReCrUilment Doard at its disCiCtiOfl ma holdddi 

	 i?l t 
tional written tesi(s)lskest(s) and/or interview it considered necessary, for at) or a limited number of candidates including' 

- I  

absentees as may be deemed fit by Railway Recruitment Board. 

2.3 	
The syllabus for the written examination will be generally Iii 

confoiiiiily with the educatIonal standards andlor technical qualulicatlOilS prescribed for the pods The quoslIOns will be of objective nature 

on General Knowledge, General English. General ArithmellC. analytical and quantitatIVe skills and knowlodgo in tire subjocts covered sa pad of minimum oducetloflautochfllcat qualIfication for the 

posts, subject to minor variations. The wdtten examination shall cbnsist of one sitting of about 90 minuteS duration. 
	 . 	,. . 

2.4 	

The quesons for the Aptitude Test (only for Trainee ASM and AoprCfltlCa DAD) will be mainly to test perception. jnaliC8l and reasoning power of the candIdates relevant to the safety calegodeS. 

b  

2.5 	
The Anar Sheets (OMR) will be in duplicate using carbonless paper and evaluation 

	

ts am to be returned back in the examInatIOn hail 
Is computerized. The Question Booklet and the Answer Shee 

answer © 1/3 
thout tail by the candidates for evaluation. There shall be negative marks deducted for each wrong 

	
of the allotted marks for each question. 

2.6 	

The date and venue of the written examination and Apliiude/Skill tesVintervieW will be fixed by the RRB and will be intimated to the eligible candidates in due 
	

he urSe. Request for postponement of t 

examinaliO interview and change of center/Venue will not be enteained. 

2.7 	

Final selection will be based on the total marks obtained in the written examination and interview, wherever provided, plus clearing Aptitudel skill tesU vISIOn tax) etc. as mqulred. 

2.8 	
The appointment of selected candidate is Subject to his passidg reülsite Medical Fitness Test conducted by the Railway Administration, 

3. 

The candidate recommended for 	

conducted by the Railway Administration to ensure that the candIdate s are medically fit to car out the 

appOinlmeflt will have to pass requisite medibal fitness test(s) 
duties connected with the post Visual Acquily Standard is one of the important criteria of medical titneSs of railway staff. Candidates are not eligible for any alternative appointment uf.they fail in the final 

medical examination conducted by the Railways belore appointment. for any reason. The medical standards for different categories are outlined below' 

1: 	

Physically fit In all respectS Visual Standards - Distance Vision' 6/6, 6/6 withOUt glasses. Near Vision: Sn. 0.6. 0.6 wIthout glasses (must clear Fogging Test). Colour Viaiofl. 

Binocular Vision. eield of Vision & Night Vision must be present. 
ision: Sn:.0.6. 0.6 without glasses. Colour Vision, Binocular Vision, Field of VistOn 

Physically fit in all respects. ViSual SlandardS - Distance VisiOn: 6/9.619 without glasses. Near V 

	& 

Night Vision must be present. 
Physically fit In all respects. Visual Standards - Distance Vision: 619. 6/9 with or without glasses.'Near Vision: Sn. 0.6, 0,6 with or ithOUt glasses. Colour Vision. Binocular VIsIon, 

Field of Vision & Night Vision must be present. 

B - I 	 nn 
Physically lit I all respects. Visual Standards - DislOnCe Vision: 6/9. 6/12 with or without glasses (power not to entceed 

n/- 40). Near Vision: Sn: 0.8, 0.6 with or without glasses 

when reading or close work is required. Colour Vision. Buunocuu!ai Vision and Night Vision must be present. 

B - 2: 	- Similar as above - 

C - i: 	

Physically fit in all respects. Visual Standards - Distance Vision: 6/12. 6118 with or without glasses. Near Vision: Sn: 0.8, 0.6 with or without glasses when reading or close work Is 

required. 

C -2: 	
Physically lit in all respects. Visual Standards - Dislance Vision: 6112. Nil with or without glasses. Near Vision: Sn: 0.6 combined with or without glasses when reading or close work 

Is required. 

The above medical standards (criteria) are ir,dicaliVe and not exhaustive and apply to candidates In general. 

'For Ex.Servlcemen, different standards apply. entice DAD should enclose medical certifcate from a Registered Eye Specialist as per prescribed format (Annexur 

,c) 	Candidates applying for the post of Trainee ASM and Appr 	

e - 3). 

4. 	Uéf1Ililk 
The tower and upper age limit Indicated will be reckoned as on 01/0712004. The upper age limit is relaxable as under subject to.submissiOn of requisite certificate. 

	- 

By 5 years for SC/SY candidates. 
By 3 years for OBC candidates. 
By 5 yeas for Bonafide displaced Goldsmiths. 
By 10 years for physically hadic5pped. 
By 5 years for persons who ordinarily domiciled th

For Es Servicemen up to the extent of service rendered

e Kashmir Division of the stale of Jammu and Kashmir from 01/01/1980 to 31/12/1989. 

I) 	

in defense plus 3 years provided they have put in more than 6 monhlrp service after attestation and up to the age of 40 years 

for reservists not errpioyed in government service. Up to the eatent of service rendered by Group 'C' and Group '0' Railway Siaff and casual labours/substitUtes. provided that they have put in minimum of 3 years of service 
qr, bnotcen) subject to upper age limit ot 40 years for General candidaleb, 45 years for SC/ST candidates and 43 years for OBC candIdateS. For working in Quasl 

(continuous Of the Rsilway organization such as Railway Canteens. Co.operalive Societies and Institutes 
Up to 6 years service rendered In such organlatlonS subject to 

Administrative otfuces  
upper age limit of 35 years. 

In) 	
Upper age limit in case of widows, divorced women and women judicially separated from their husband but not remarried sisal1 be relaxed up to35 years for General end 40 years 

for SC/ST candidates. 

& 

/ 	

.serViCeullen irrespective of their community. However ex.serviCemen may also apply against other vacancies for which they will be 

	

5.1 	This employment notice contains vacanCieS rescirved for ex  
ra granted agerlaaatiOfl and fees exemption as indicated in 

	

5.2 	

T)e term Ex-servicemen means a person, who has served in any tank (whelbel as a connnbalant or non.cornbatant) in the regular army. Navy or Air force of the Indian Unlbfl but does not Include 
ce Security Corps. the General Reserve Engineering Force, the Lok Sahayak Sees and the ParaMilitary Forces: and 

a person who has served in the Defen  

Who has relired from such service after earning his/her pension or 
Who has been released from such service on medical grounds attnlbulsble to .ml!itafy.SeVlcO,0!.c!r

C 	
tuces beyond his control and awarded medical or other disability pension or 

Who has been relaaacd otherwias than on his own request as a reSult of:reductión In luck establishment or 
Who has been released from such service alter completing lhe specific perIod of engthgemeflt dthCrWlae then on lila own request or by way of dlsmtaSat or discharge on account of 

misconduct or inetficiency and has been given a graluity and includes persons of the Territorial Army of the following categories: 

ii 	Pension holders (or continuous embodied service 

ii) 	Pensions with disabilities attributable to mililany service and 

lii) 	Gallantry award winners 

EXPLANATION: The persons servtng In the Armed Forces of the Union. who onn retirement from service would come under the category of Ex.ServiC?mefl.,!flaYb.PPttt0db0 apply for reempioymen 
one year before the completion of the specific terms oh engagement and avail themselves of all concessions available to Ea.Servtcemenbuf shall not beperrntttód.,tO 

heave the Uniform until thef 

complete the specified lerms of engagement In the Armed Forces of the Union. ' 
Service personal who are to be discharged from military service on or betore 12/07/2004 are eligible to apply against this advertisement 

Es Servicemen who have already secur6d employment unncfen Cenilnal Government iii Group C/B will be ponmitted the benefit of a9e relaxatIon ox prescrIbed (or 
Ex 1Servtceman to 

securing another employment in a higher grade or cadre ip Group 'cr0' under Central'GOVdrflrneflt. Hdwe'ver. such cahdldales will not be eligIble for the benefit of Ex.SeMC4Ml 

in the Central Go. jobs. 

6. 
Candidates serving in any Government department or Public Seclor Undertaking inchudiniC Railway should apply through proper channet or should apply etrecity to RRB. Guwahatt with NC 
OBJECTION CERTIFICATE from the employer to avoid delay. The last date of receipt of applications In this office will not be extended on account of any delay In bansmttttng the apptIcation b 

tine concerned ottice No advxnnco ccpy of the appticat1011 will be oiileiialiied. ApplicaliOuls received after cleating date/hour witl not 
	accephed. 	

' 

1.'I 	For SC,STiESM No examination fno.  

7.2 	
For General/.00C candidates: Examination lees have been lundicaned against each post. 

	 ' 

7.3 	

The examlnaliofl fees/Postal charges are iron refundable it haulS be piud in the borw of a crossed Demand Draft of any NatIonatiZedaflk or Crossed lrtdtan Postat Order (made on or after th 

date of publication of this notification but before the doe rig date of receipt of apphiCat on) dnawn in favour of RAILWAY 
RECRUITMENT BOARD GUWAHATI The Bank Draft should b 

payable at GUWAHATi and 	

O/DO obtaIned earlier to the date of publication of the Employment Notice or after the cloalng dale will not b 
P0 should be payable atGPO GUWAHATI IP 

a 	 . 	

' 
Con finuei 

ccepted.  

- 

.1 
C 
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For Single ApplicatIon, foe for only one Post should i enclosed. 

75 	
The candidates should write the Enrpioymclil Notice No. Name of the post applied for. Category Number of the post and Name and postal address of the candidate on the reverse side of Bank 

Draft/space provided in the Indian Posta' Order. 

75 	f/niriittrrncn of noarrrlirlfltiOlr inns iii any oliirrr burr nxr.npt hank l)unrtl/ll'() will nOt tie ace"pili'it 

7.7 	1110 particulars of Dank L)rail/ll'o) should ho Indicated In the niacu 	u,nvldnil iii liii Ilmsclitled at.lnlli:atlor till 

7.8 	An application not accompanied with Bank DraftIlPO of requisite amount towards examination fee/postal charges will be summarily rejected. 

a. 

8.1 	The form should be filled up in candidates own handwriting. 

8.2 	
Applicalion(s) should be made on good quality white A.4 / foolscap size plain paper and should be In conformity with the format given in the Employment Notice. Candidates are advised to 

ensure that the application is legible, preferably typed in English or Mmdi. 

83 	Candidates purchasing printed application form from the market should ensure that it conforms to the format prescribed in the Employment Notice. 

84 	
The application shoutd be filled up by the candidate In his/her own handwriting, with Ink/ball point pen (not In pencil) dated and signed. Only International numerafa.(l.e. 1,2,3 etc.) should be 
uaed The application form should be filled up in English or Hindi only, strictly observing the instructions given in this Employment NotIce. The candidate should affix his/her normal signature In 

the application form (Engiishll'iindi). Applications signed in capital fetters If spaced out letters will be treated as invalid. 

8.5 	The CandIdate's Address with Pin Code, Father's' name and Nearest Railway Station should be Written legIbly in ENGLISH In boid capttat letters, even If a Candidate fills-tn the 

applIcation form in Htndi. 

8 	Photographs: One recent (not earlier than one month from the date of applicatiour) passport size photograph witir clear front view of the candidate In normal black & while attire without cap and 
sunglasses should be pasted on the application form in tIre space provided and signed on tire photograpir as well as In ho Space provided in tho"Erblow the photograN'TW8"T88nitcel eaira 
copies (duly signed on tIne front) of the pfiotogrnpir should be crrclosed with file apptication Indicating candidate's nanre and category nurruber err lire reverse of each photograph. Candidates 
may noto that tIre RRB may reject at any stage for panting oid/iunncloar pIotogrflpli our tIne n1rfrlir'.fltiulr siuni for any sigrulticarut varIatIonS between photograph pasted In the •ppticalion •rrd the 

actual physical appearance of the candidate. 

8.7 	in para.2 of the application form, candidate ahould indicate any two vIsible marks of identification like a mote or a scar etc. Normally this should be same marks entered in the official 

identificatIon documents such as School Leaving Certificate etc. 

8.8 	The candidate should write the declaration at para.6 of the application form in English/Hindi in their own running (not in capital/spaced out letters) handwriting. failing whicts'their applications will 

be rejected. 

8.9 	Proof of age, proof of qualiflcations/experience and proof of community should be enclosed with the application. Attested Xerox copIes of the bonafide certificates Issued by the competent 
authorities only should be enclosed with appticati'on form .and not the originals. The certificates If not In Eogtish/Hindi should be accompanied by attested translated EngliahlHindl copies. 

8.10 . 
 Candidates are required to send clear attested copies of all relevant mark sheets and of the final/provisional certificates in proof of their educationat/technicalquailflcatiOfls. 

8.11 	II should be understood clearly that the enclosure form part of the application. Therefore, all enclosures should be sent along with the application and if any enclosures are sent separately, the 
epplication will not be connected and will stand rejected. 

8.12 Each candidate should send only one application complete in all respect for one category of post (Except wherever single application is Invited for more than one category of Posts). Candidate 
submitting more than one application for a category will be disqualified. If any such candidate gpts selected inadvertently, he/she will not be offered appointment later on and Is even hiabte to be 
debarred from all RRBs examination for a period of 2 years. 

8.13 A candidate's single application only should be contained in one cover. Covers with more than one application will be summarily rejected. 

8.14 CandIdate who 18(0 apply for more than one category Should send Separale application, separate IPO/DO for the prescribed value as welles a separate set of enclosures as requIred for each 

category in separate covers. 	 . 	 . 

8.15 Applications which are Illegible, incomplete, unsigned, signed in capital fetters, not on prescribed format, without photo of candidate, not having Xerox copy of certificates, not having IPO/DD or 
having IPO/DO purchased before date of notification and alter closing date of Employment Notice are liable to be rejected. If the post and category number Is not Indicated on the top of the 

envelope containing application, the same will not be entertained. 

8.16,,,,...1he envelope containing the application should be clearly super-scribed In RED INK Appilcation for the Post of . 	 Category No. 	' 	6 CommunIty, i.e., 

SCIST/OBCIUR/ESM, without which the application will be rejected. 

9. 	'I4I.IhIt*J. 

The following enclosures should be firmly stitched along with the apptication in the given order 

A valid Indian Postal Orderer the Bank Draft for the amount as prescribed In Pars 7 of the application should be firmly tied/annexed on the top of the appllcatlonform. 
b) Two copies of identical passport sized photographs duly signed on the front. firmly stitched to the application (apart from one copy pasted,on the form). 
ci Application form in the prescribed format. 
d) Attested/Photostat copy of Matriculation or equivalent corhiticate regarding the proof of age. 

.e) At(ested/Photostat copy of the Academic/Technical qualification and marks list as applicable. 
Attested/Photostat copy of Caste certificate from competent authorities not below the rank of Tahsitdar in the case of SCIST candid.aes. ' .......... 
Attested/PhotOstat copy of community certificate in the prescribed (ormat as per Annexure I Issued by the competent authority in case of OBC candidates 
Es-servicemen aØpIiing for the post shall submit Atlesled/Pholostat copy of appropriate certificate issued by theserviCes to claim educdtlonat standards. 

it. No Objection certificate from the employer, if already employed.  

j) 	

In case previous experience is essential, documentary proof Should be enclosed indicating period of service. 
kI Attested/Photostat copy of requisite certificate in case of claiming age relaxation. 

NOTE• 

ALL ENCLOSURES SHOULD BE EITHER IN ENGLlI'l OR IN HINDI ONLY. WHERE CERTIFICATES ARE NOT IN ENGLISH/HINDI, ATTESTEb TRANSLATED VERSION (TO 	' 

HINDI/ENGLISH) SHOULD BE ENCLOSED. THE APPLICATIONS WITHOUT THE REQUISITE ENCLOSURES WILL BE REJECTED. 	 . 	. . . ... ..... . 

IF ANY OF THE ABOVE ENCLOSURES ARE SENT SEPARATELY OR SUBSEQUENT TO THE RECEIPT OF APPLICATION. OR THE ENCLOSURES''iOT FIRMLY STITCHED TO 

APPLICATION. THE APPLICATION WILL BE REJECTED. 

10. 

The applications, which suffer from any o(,the following deflclencles/irregularities, will be summarily rejected: 

I) 	lncomplete/itleglble applications o applications made on advertisements cuttings appcarirrg in Newspaper. 
 

UnsIgned and yndated applications or writing name in capitals under signature colunnn or on the photograph. 
 

Applications with IPO/Bank Draft of lesser value than prescribed or IPOs purchased plior to the dale of publication of employment notIce. 
Applications withoul complete/proper enclosures or enclosures other than in Hindi/Engiish or illegible enclosures. 
Without the photograph pasted on the applicatIon and signed on the front. 
Applications not-In conformity with tire format. 
Without proper casio cerliticala In respect of SC/ST/OBC candidates. 
ApplIcations of under/over aged candIdates. 

ha) 	Applications of candidatas who do not fulfill the eligibility criteria, 

x) 	Applications received after the closing date and time, 	 . 
xJ)...._—"-Appticallons without the candtdales' thumb Impression In the prescribed place. 

"XII) 	Applications without declaration In the candidates' running hand writing In the prescribed place. 
e envelope containing the application should be clearly super -scribad Irt IrtRED INK 'Application for the Postot ...Category No. 	

& CommunIty. i.e.. 

SC/ST/OBC/UR/ESM without whIch the applIcatiOn will be rejected 
more than one application, all the applications will be retected. 	 . .. 	 .'' . . 

11. 	RRB may hold written examination anywhere in the country. The Centers allotted by RRB will be final and bnndlng. 

12 	
The docision of RRB in all matters relating to eligibility, acceptance or relection of the appincations Issue of free Rail Passes penalty for false informatnort mode of selectIon conduct of 
written examination and interview, skill/Aptitude jest, allotment of esamination center. Selection. allolmenl of posru to selected candidates etc. will be.frn'st.ai1i'nding on the candid3té 

a'n'1a 

no enquiry or c?rrespondenc$d 	
Recruitment Bod ,jSregaLd 

 

13 	
' *iWriO 0 U 	 - 

14. 	
Any legal IsSues arIsing out of this Employment Notice shall fall within the IogOt juriadicilOn of Central Admlnlstrativo TrIbunal / Courla In Guwahati only. 

16.  

Dear Candidates.  
.............................................................................................. 

Beware of touts/cheats falsely promising to get you some favour. We would like to assure that such a Ihing 
IS impossible. The recruitment will be strictlyOfl mertt alOneulyou:ll5lCn Ia 

of touts/cheats or associate with ttOm, you are bound to lose your precious candidature. Candidates who obtain services of impersonator tft RRB EaammnaiIcvitl be debrd:tllê from 

in alt RR& Examinations and prosecution proceeding will be initialed against them .  
1ZCHAIRMAN 

RAILWArY RECRUtTMENT BOARD 
GIJWAHATI.781 001 Con/mU 
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Wows 20-26 AugUst 2005' 

Result of Written Exanii,iationforvarious Categories ofEmploynient Notice No. 1/2004 	. • 	: • 

. On the basis of their performance in the Written Examination, candidates bearing Roll Number as menUoned below, are provisionally found 

eligible to.be  called for Verification of Documents and/or Viva-Voce, as indicated. It may be noted that this result Is provislona!, subject to fulfilling of all 

eligibility conditions laid down In the Employment Notice No. 112004. ' 

Roll Numbers are arranged in ascending order (Last Seven Digits) and NOT in order ofMerit 

Date of Written Examination : 30101/2005 	 . 	 . 	

0 	 • 	 . 

I 	Cat. No. : 01 or Employment Notice No 112004 	Name of Post : Law Assistant 	 . 	 . 

40100010 2010001430100085 	30100134 	20100270 	10100380 20100511 	40100534 40100615 40100650 	20100786 	101O0888 40100914 	20100954 

40101125 40101213 40101222 TOTAL'17 
	( 

Date of Viva-Voce : 0610912005 (MONDAY) 	 I' 

2 	Cat. No. : 27 of Employment Notice No; 1/2004 	Name of Post : Appr. Section Engineer.(Electrlcai) 	 . 	. 
42700011 	22700038 22100078 22700164 22700176 TOTAL S 	 . 	 . 
Date of Document Verification : 26/0812005 (FRiDAY) 	 .  

3. 	Cat. No. : 30, 31, 32 & 33 of Empioyment Notice No. 1/2004 Name of Post : Appr. Section Engineer (Bridge, Drawing, Works, P.Woy) 	• 	• 	 , 
13000005 13000042 23000074 13000084 23000109 43000116 	13000123 43000164 23000249 43000318 43000327 43000365 43000311 	43000447 
43000496 43000540 43000616 43000669 43000672 13000673 43000723 43000729 43000731 	13000915 33100003 13100050 '33100054 	23100079 

13100088 13200056 23200133 23200178 43200195 23200213 13200221 	43200273 33200279 	23200298 23200299 43200395 23200421 	23200464 

23300128 TOTAL 43 	 . 
Date of Document Verification : 30108/2005 (TUESDAY) 	 • 	 . 

4 	Cat. No. : 37, 38 & 39 of Empioyment NoticO No. 112004 	Name of Post Appr, Section Engineer (DioseilEiect, Diosel!Mech, Workshop) 
. 43700077 43700080 13700107 33800047 13900001 43900005 13900059 13900120 43900182 33900245 TOTAL 10 

Date of Document Verification :26108/2005 (FRIDAY) 	 . 
S 	Cat. No. : 44 & 45 of Employment Notice No. 112004 	• Name of Post : Appr. Section Engineer (Signhl, Teiocom) 	• 

14400022 14400021 14400175 14400247 14400291 44400406 14400416 24400504 14400508 24400514 44400641 . 34400682 14400699 	54400704 

: 14400706 44400820 44400983 24500262 44500271 TOTAL = 19 	 . 
Date of Document Verification : 30/06/2005 (TUESDAY) 

Date of Written. Examination : 20/03/2005 
Cat. No. : 25 of Employment Notice No: 1/2004 	Name of Post : Appr, Supervisor (P. Way) 

. 42500168 	42500196 	4250059 .22500584 	42500625 32500792 42500891 	42501023 	22501075 	42501099 	42501355 	12501492. 42501803 	12501850 

: 42502339 22502439 • TOTAL = 16  
Date of Document Verification : 26108/2005 (FRIDAY) 

2 	Cat No. : 26 of Employment Notice No. 112004 	Name of Post : Appr. Junior Engineer Gr..11 (TM ) 
42600310 22600333 42600605 TOTAL 3 	 . 

, Data of Document Verification : 2610812005(FRiDAY) 	 • 	 . 
3 	Cat. No. : 28 of Employment Notice No. 112004 	Name of Post : Appr. Junior Engineer Gr..11 (Electrical) 

32800028 	12800130 32800131 	22800181 	12800235 32800304 42800418 42800462 22800510 42800541 	42800595 42800618 	12800632 	22800656 
42800664 .12800674 42800736 22800751 	12800767 42800780 22800795 12800797 42800837 12800843 32800884 22800908 TOTAL • 26 
Date of Document Verification : 26/0812005 (FRiDAY) 

4 . 	 . 29of Employment Notice No. 1/2004 	 Name of Post : Appr. Junior Engineer Or..11 (Bridge) 
. 62900006 22800026 42800035 22900164 42900280 42800310 22800410 • 12900636 22900808 42900874 TOTAL . 10 

a 0 ocumont Verification 2610812005 (FRiDAY) 	 . . 

6 • Cat. No. : 34, 35 & 36 of Employment Notice No. 112004 	Name of Post : Appr. Junior Engineer Cr-li (Works, Drawing, P.Way) 
43400004 13400047 43400074 13400207 43400226 43400258 13400279 	13400283 	13400294 33400364 13406367 43400518 • 13400536. 13400565 
13400572 	13400623 	13400636. 33400657 13400727 	13400791 43400832 43400942 43401034 	43401044 	23401091 	23401114 	13401111 	43401142 
43401251 43401253 ' 43401300 43401305 43401311 43401356 43401386 33401391 43401401 13401548 1340644 23401647 13401674 13401738 

: 13401870 43401884 43401888 43401922 13401934 23401937 43401974 23401980 13402055 43402002 43402154 43402174 ' • 4340225--33402259 
23402280 13402322 43402328 43402369 43402395 23402440 23402482 23402011 43402537 23402543 43402546 13402582 13402615 43402633 
43402646 	13402678 	13402695 43402726 43402811 	43402881 	13402894 	43402904 	43402966 	23402983 	4340290 43403052 	23403134 	43403176 
23403224 43403245 43403306 43403404 43403431 	23403432 43403478 43403533 13403628 43403640 43403646 43403659 23403035 	23403923 
43403982 13404025 23404035 13404063 43404138 43404139 33404280 43404265 33500056 33500146 1350155 33500258 23500320 	13500406 
13500666 43600684 43500707 33500746 23500814 43500847 33500876 43500943 43600125 TOTAL 121  
Date of Document Verification : 27/0812005 (SATURDAY) 	. 

6 	Cat. No. : 40, 41, 42 & 43 of Empioynient Notice No. 1/2004 	Name of Post : Appr. JE.li  (C&W), Appr. Mechanic (Diesel/Moch 6 Diesel!Elect), Appr. JE -Il (Workshop) 
44000302 	14000345 44000426 44000432 	14000509 	14000553 44000738 	34000748 	24000786 44000855 	24000856 	34000960 . 34000090 .  44001008 
34001016 14001076 44001091 	14001259 44001374 44001379 	24001402 	24001541 	44001688 	14001728 	40C16 44002000 44002122 	34002163 

24002162 	14002340 	14002348 14002441 	44002444 .44002455 	14002673 	24002678 44002682 . 2400276444002768 14002875 	14002934 	44002962 
44002999 24003020 44003087 14003260 44003433 14003493 24003509 	14003775 24003196  24004021 	44004186 44004487 	14004538 	44004614 

14004621.. 44004633 	14004740 44004757 	14004804 	24005012 44005041 	44005266 	14005278 	24005327 	44005418 	14005468 . 44005520 	44005558 

44005580 	14005571 	24005624 44005657 	44005658 •' 14005694 	14005160 	14005181 	44005788 	24005836 	24005658 44005979 44006088 	24006191 

14006204 	4,4006250 	44006581 	14006614 	14006707 	24006924 	44007057 	14007145 	44007262 	44007268 	14001401 	4001452.. 24007479 	44001480 

44007576 14007626 14007650 24007688 	34007717 	14007812 24007892 24007909 44100120 	24300259 	14300285 TOTAL = 109 

Date of Document Verification 29108/2005 (MONDAY) 
7 	Cal. No. 46 & 47 Of Employment Notice No. 112004 Name of Post : Appr. Junior Engineer Cr-li (Toicconi, Signal) 

24600420 	54600460' 44660492 44600591 	44600673 	14600690 	44600742 	44600805 	44600927 	34600959 	34601098 	54601130 	24601134 	44700268' 
14700394 TOTAL = 15 
Date of Document Verification 30106I2065 (TUESDAY) 	 .. 

Date of Written Examination : 27/0312005 	 '. 	 . 
Cat. No. 48 & 49 of Employment Notice No, 1/2004 Name of Post ESM Gr..liI, 1CM Gr.'lli 	 . 	 . 
14800183 	14800702 	14800953 	34800964 	34801059 	24801738 	14802367 	14802997 	34803508 	14803513 	24603615 44804187 	44804281 ' 14804675 

44804691 , 44804772 ' 44805015 	44805232 44805458 	24805189 	4805879 	44806092 	34806266 ' 24806359 44604603 	14806705 	44806866 	44806913. 
08 34807064 	24807217 44807317 44807339 44801644 	148078 S 	24808052 	24808273 	44808279 	44808352 448371 	24808443 	14808499 	24808778 

44808847 	14809095 24809098 44809198 	14809402 24809598 44809729 44809886 44809890 44809965 44810096 14810147 44810207 	44810295 

44810372 	14810387 	14810405 	44810485 	44610648 	44810720 	24811050 ' 44811052 	44811133 	44811181 	14811240 	14811461 	54811817 	t4''16'24." 

14811959 	44811961 	14812335 44812363 44612702 	14812665 	34812811 	44812905 	14812930 	44812938 	34812954 	14813009 	14813216 	14813353 

44813419 	24813434 	24813453 44813492 	14813525 ' 44813626 44813686 	44813701 .148131,08 	14813794; 4484070 	14814090 	14814171 	24814262 

14814298 44814356 	14814485 44814540 	24814718 	34814823 44815027 	14815474,' 24900517. '14900939 	4496349 	14902390 . 24902978 	44902994 

24903476 44903576 24903738 2903816 44903981 	14904090 44904112 	44904406 44904407 TOTAL= 121  

Date of Document Verification 3110812005 (WEDNESDAY)  

Date of Written Examination : 0310412005 	 ' 
Cat. No. : 01 of Employment Notice No, 112004 	Name of Post Primary Teacher (Bengali Medium) 	 . 	. 	.-,...... 
10700055 "10100092 	10700113 	40700119 	30700241 	20700265 30700268 	30700270 	10700271 	40700272 	40100312 '0700322 	20700334 	40700390 .1 

.10700394 	10100400 40700404 40700408 	10700434 	10700506 	10700,508 	10700521 	20700530 	20700593 	1070595', 10700622 	10700721 , 20700780 

10700781 	40100854 40700861 	10700898 	10700904 	40700960 	10101017 	10701020 	40701041 	10704052 	10701115 	iOioi4i 	30701161' 	20701198 

10701266 	40701292 	30701295 f 10701354 	10701360 	10701403 	10701455 	20101517 	40701544 	10704559 	40101586 40701629, 10701643 	40701710 

TOTAL56 	 7  
Date of Viva-Voco 07/0912005 and '00/0912005 (WEDNESDAY and IHURSDAY( 

2 	, Cat; No. 08 of Employment Notice' No, 112004 	Name of Post : Primary Teacher (Hindi Medium)  
10800116 	10800362 	10800513 	10800535 	10800661 TOTAL 5  

Date of Viva.Voce 0910912005 (FRIDAY)  

3 	Cat. No. 09 of Employment Notice No. 1/2004 	Name of .  Post Primary Teacher (Tolegu Medium)  
10900040 . 10900049 TOTAL 2  

21000607 ...'  41000044 	41000074 	31000087 
Date of VivaVoce 09/0912005 (FRIDAY) 

5 	Cat. No. :11 of Employment Notice No. .1/2004' 
11100265 	41100373 	11100397 	21100502 

11101766 	11101825 	11101910 	31102166 
Date of Viva.Voce: 12/09/2005 (MONDAY) 

31000164 	41000165 	41000211 	31000409 	31000436 	21000474 

Name of Post Primary Teacher (Assamese Medium) 
11400558 	'11100880 	11100961 	11101002 	11101073 	21101081 

11102189 	11102501 	TOTAL = 20 

i4.. 

	

41000764 'TOTAL 12 	. 

11101109 	'31101652 	21101742 

Continued 

L.t...._.._..............- 
certified to be true copy  

'IW advocata 	 ., 	 ' 
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PIo.o tor off olono thk Imp snd rplsjn for vntirjmnrd 	 RAILWAY RECRUITMENT BOARD, GUWAHAT.I .781 001 

Name of the Candidate & Addiess CaIg No, & E . N. No. I 	Roll No. Dale of Examination 

MANABENDRA SAIKIA 
VIL RAIDONGIA 
P0 AIBIIETI 

01ST NAGAON 

ASSAM 	 PIN - 782002 

29 of 1/2004 52900006 
I 

I 	20 - 03 	2005 
I 

7t P9T 	/ Examination Centre 
Geuhall Commerco College 

Guwahail -781021 

Please read and follow the "Instruction" Overleat. 	 n 

N0TE:CANDIDATES WHOTICK MARK ANSWERS ON 	 Evening Session 	. 	 ., 

THE QUESTION BOOKLET WILL SE DISQUALIFIED. 	 . 	 . . 	 . 	 rg'rqr VfIA /Asstt. Secy. 

FREE RAILWAY PASS 	 . 	 ' 	 . 	 . 	 . 

FOR SC/ST CANDIDATES ONLY: On production of this letter you are entitled to tree travel'by railway in second class only 

from 	 . 	 SIn, to 	 SIn. and back 

GUWAHATI 	 . 	 Not Applicable 
. 	 0 	 . 

This pass is available upto . 	 . Not Applicable 	. 	 (AuthorIty: Railway Board's letter No. E (NO) 11-84 / ASC /122 dId. 23-11-114) 	rp'I IlI / AscII. Secy. 

Correct MarkinG—.- ( ® wronp Maiking - 	 c 	c © 

16. Sample method of marking for Roll No., Oueslion'BoOkieI 
Series Question Biole: No., Reservation Code and Category 

QUESTION BOOKLET SERIES 

pid bclow. No. ig ey 	:t 

GORYO. 

________________ 
RESERVATION CODE 

L NO.  
NBOOKLEO 

[ 	[3] [ Eo UR 
r35 

®®®® ® ,®®1 A 
. 

 

0 
0 0 . 0 'N 

® 0* I ® 0 0 (1) C-i) 
B 

- 

®®000000 I000CL ST 

®®®®®® I*®*®C) I 
0 00 

00000000 I ® () ® ® (1) C 
0 0 OBC 0 

0 0 i 	00 
0000 40 000 0000 (I 70 ESM Q 
I ® 0 0 0 0 * 0 0 I ® 0 0 0 (1) i 

Q I 	0 0 
® ® ® ® ® ® ® ® ® ® ® () E 

® . 

® ® ® © 
_® . 

Certirici to be true  OW 

­  . i~ ~*~ 

4dvcat 

4, 
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Continued from page 58 
 

6 Cat No. : 13 of Employment Notice No. 112004 Name of Post: TGT (Bio Science - English Medium) 1' 11300078 	41300100 	11300134 	TOTAL3 ' 	
Date of Viva-Voce : 13109/2005 (TUESDAY) 

7 Cat No. : 14 of Employment Notice No. 1/2004 Name of Post: TOT (Pure Science - English Medium) -NIL- V  

8 Cat No. : 15 of Employment Notice No. 112004 Name of Post: TOT (Pure Science - Assamese' Medium) 11500001 	21500039 	21500099 	11500136 TOTAL 	3 
Date of VIva-Voce : 1310912005 (TUESDAY) V 

9 Cat. No. : 16 of Employment Notice No. 112004 Name of Post : 'TOT  (Pure Science - Bengali Medium) 21600004 	21600010 	TOTAL 	2 
Date of Vivá-Voce: 1310912005 (TUESDAy) 

10 Cat No. : 17 of Employment Notice No. 1/2004 Name of Post: TOT (Hindi - Bengali Medium) -NIL-- V 	 V  

11 Cat. No. V: 18 of Employment Notice No. 112004 Name of Post: TGT (MIL - Bengali Medium) 41800032 	.41800071 	11800083 	21800094 41800112 	TOTAL = 5 . 
Date of Viva-Voce : 1310912005 (TUESDAy) 

12 Cat No. : 22 of.Employment Notice No. 112004 
V 

Name of Post: Electrical Signal Maintainer Gr.-ll 32200079 	32200140 - 	12200737 	42200742 	42200852 	42200853 	42201019 	22201168 	12201228 	42201232 	TOTAL = 10 Date of Document Verification 	/0R/2flc IPPIflAV% 
13 

- 	V  __'__'V___ 

Cat No.: 52 of Employment-Notice No. 1/2004 	Name of Post: TOT - Drawing (Bengali Medium) 25200004 	15200006 	TOTAL = 2 
Date of Viva-Voce : 1310912005 (TUESDAY) 

14 Cat No. : 53 of Employment Notice No. 1/2004 Name of Post: TOT - Drawing (English Medium) -NIL- 
15 

V 

Cat No. : 54 of Employment Notice No. 1/2004 Name of Post: P11 (English Medium) V 	V 	V - NIL - 
16 

V 
Cat No. : 55 of Employment Notice No. 112004 Name of Post: PTI (Bengali Medium) 
15500032 	TOTAL = 1 
Date-of Viva-Voce : 13/0912005 (TUESDAY) 	- 
Date of Written Examination: 1010412005 

I Cat No.: 03 of Employment Notice No. 112004 Name of Post: Extension Educator 
10300124 	TOTAL = I 
Date of Document Verification : 26/08/2005 (FRIDAY) 

2 Cat. No. : 05 of Employment Notice No. 1/2004 Name of Post : Radiographer Gr.-Ill 	
V 

10500029 	10500076 	TOTAL = 2 
Date of Document Verification : 26108/2005 (FRIDAY) 	 - 

3 Cat No.:12 of Employment Notice No. 112004 Name of Post: PGT (Education) 
41200018 	11200054 	TOTAL=2 
Date of Viva-Voce : 13/0912005 (TUESDAY) - 

4 Cat. No. : 23 of Employment Notice No. 1/2004 • . Name of Post : Chemical & Metallurgical Assistant Gr.-1 12300044 	22300106 	12300143 	42300242 	12300243 	32300244 	42300309 	TOTAL = 7 Date of Document Verification : 26/08/2005 (FRIDAY) 	 - 
5 Cat No. : 24 of Employment Notice No. 1/2004 Name of Post : Appr. Draftsman (Mechanical) 42400152 	22400160 	42400247 	TOTAL = 3 

V Date of Document Verification 	26/08/2005 (FRIDAY) 

Call letters are being dispatched by Registered Post to all the above candidates individually for appearing in the Document Verification! Viva-Voce, 
to be held at Office of the Railway Recruitment Board, Station Road, Guwahati - 781 001, Assam, indicating the date, place and reporting time. However, if 

any candidate does flOt receive Call Letter, he/she may report in person to RRB, Guwahati as per the date(s) indicated, along with counterfoil of the call letter 
of Written Examination and all testimonials. RRB, Guwahati will not be responsible for any Postal delay or wrong delivery. 

V V 

While every care has been taken in preparing the above results, the Railway Recruitment Board, Gttwahati, will not be responsible for any 
typographical error and reserves the right to rectify the errors and omissions, if any.  

Beware of.unscrupu! spersons who may misguide candidates--with false promisesVof getting them selected for theiob, on illegal consideration. Such persons deserve to be handed- over to the po9e RRB, Guwahati assures that e valuation/selection is fully'coniputerized and
j. 

is based only on merit of the candidate. V 

V) 

1-14 



Date: 08/08/2005 

I RAILWAY RECRUITMENT BOARD - GU 
STATION ROAD; GUWAHATI-781 001  

CALL LETTER for DOCUMENT VERIFICATION 
No. RRB/G/41/I0. 

t/ 

To, 

MANABENDRA SAIIUA 
VIL RAIDONGIA 
P0 AIBHETI 
DJSTNAGAON 
ASSAIvI Pin - 782002. 

RoliNo.: 	52900006 	I 
Sub. 	Document Verification for the net  of APFR. JUNIOR ENGINEER GR.JJ 

under Category No. 29 of Employment Notice No. 1/2004. 

____1  

With reference to your application for the post mentioned above, in response to the Employment Notice 
cited, you are hereby advised to attend the office Of Railway Recruitment Board, Station Road, Guwahati-781001, 
Assam, on 26/08/2005 at 09:30 hours for verification of original certificates, testimonials etc. 

This Call Letter does not in itself entitle you for selection. 

You should bring your original VIII Standard or above Certificate issued by the competent autholity 
for verification of your date of birth, educational qualification etc. You should also bring all of your 
original certificates and marks-sheets of Matriculation and onwards issued by the respective 
Board/Council/University along with experience and other certificates, caste certificate, if any. It the 
originals of above certificates/marks-sheets have not been received from respective 
Board/Council/University, then provisional pass certificate and marks-sheets issued by the 
respective Boa rd/Cou ncil/U niversity should be produced. 

You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and other certificates along with the originals. 

You may be subjected to re-examination during the process of verification of documents etc. 
and you should come prepared for the same. 

Your attendance may be required for more than one day (i.e. date as mentioned above) and you 
should come prepared for that. 

Request for postponement of the date I venue mentioned above will not be considered and no 
further chance will be given. 

If you are in service please bring "No Objection Certificate from your employer, failing which you 
will not be considered for the post. 

ApprOaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody 
on his/her bhalf requesting undue consideration for the recruitment will render a candidate liable 
for disqualification. 

(For SC/ST candidates only) 
On production of this letter you are entitled to travel free by the Railway in Second Class from GUWAHATI 
Station to NOT APPLICABLE Station and back. This i,ass will be valid up to NOT APPLICABLE. 
(Authority: Railway Board's letter no. E(NG)Il.84/RSC/122, dated 23/11/84). 

ASS5 NT SECRETARY 
For CHAIRMAN, RRB - GuWAHATI 

re 	to be tj 

Advocato 



To 	

a

ANNaURE 
The Director, Sairiik i1elfare, Assam. 

Date 31 Augst,05 

Sub : Recruitment in Railway, Through Railway Recruitment 
oard, Guwahati, Guwaflati-1. 

Te.Le 03b1-2540815, 

Sir, 

I have the honour to state that I  have appeared in 

Recruitment Written Examination held on 20-3-05 under the 

RRB as quoted above, Rol] No. 52900006 Cat Uo. 29 of 1/2004 

Post Apprentice Junior Engineer Gr..LI (ridge) in the vacancy 

of Ex-Servjceman Reserved Quota, Thereafter 1 was called for 

Documents verification on 26 Aug' 05 by Call letter after the 

rea1lt of qualifying the written examInation. I have under-

stood t at 1  could obtain atleast minimum margin of marks 

required to be eligible, 1 have been intimated by the RRB-. 

Guwahati that I have not been able to be qualified as I donot 

fulfill the criteria under general cast/community as un-reser- 

ved class. 	 . 	 - 

As i have applied in Ex-3ervjcernan Reserved uota only 

so I  may please be considered in my respective reserved-ESri 

quota. 	 -. 

As have applied in Ex-Servicernan Reserved Quota only 

so I  may please be considered in my respective reserved-tSM 

quota. 

ddrss : 

i'tanabendra Saikia 

C,/o alen Lh.Sajkja 

Vjii• Raidongia 
1.0. Ajbhej 

Dist* agaon,ssam. 

in782002. 

Xours faithfully, 

Sd/ illegible 

anabendra Saikja 

bxSergeaflt 

ASM-07/002906. 

Certified to be true copy  

4vocaa 
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T1E/FAX 254229 
TEGRAME RAJYA30RiJ. 

1o. DS.'.110$2223  

G0VERiENT OF ASSM 
DIECi'ORAiE op SAINIk.A ELFARE 
SA.LL'JIK BHAAN, HOUSE NO. 74 
LACH.LT NAGAR, UUWAHATL 

31 August, 2005 

From :- Co.L. D.K. Chakraborty cRetd.) 
Director. 

To 
the Chairman 
Railway Recruitment board 
Station oad, Guwahati.-1- 

Sub :-R 	RECRLIITNENT IN RAILWAYS ThROU(I RAiLWAY 
ECRU1ThEi 	OAD,GUwH2TI ,GUHi'ILt. 

Sir, 

Refer your advertisement for the post of Junior 

Engineer in Railway 1 mployment Notice Jo. 1/2004. 

nappiicatiOn has been received from an Ex-erviceman 

stating that he has not seen considered for the post of .  Junio± 

Engineer, because he does not fulfIll the criteria of general 

category. rie has requested as the individual has applied for 

the post under x-ervicernan Quota. So, he may be considered 

as such. 

copy of the appk-ication f the Ex'zerviceman is  

encloed herewith for your information. 

• Yours faithfully, 

Sd/- Illegible 

Director, Sainjk Welfare 

Assam, Guwahatj. 

''emo No DS1.110/22/23-A dated Guwahati. the 31 Aug.2005. 
Copyto: 

-i-he uoint Secrrtary to the Govt, of ssam, 
General A&ninistratjon(A) Department, 
Dispur, Guwahatj-6. 
Shri iianabendra &aikia 

• Viii. Rangkini, il.O. Aibheti 
Dist. Nagaon(Assam), ein 782002. 

bd/... .-iiegible 

Cifie to 

4dvocat 
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To 	 tO. 
'Th 

Tne Chairman, Rai.Lway Recru..tment 1 oard,Guwahati. 
uwahati-781uO1 

bate Uo Oct.05. 

Sub ;- Recruitment , Cate. 29 of 2 1/2004 
k?ost. Appr. Jr. ingineer Gr.lI (Bridge). 

Ref. 	Roj.L No. 52900006 

i'ame 	lanabendra Saikia 
Reservation Code Ex.Serviceman. 

Sir, 

I have the honour to state that I was Z'k ôalied for 

document verification on 26-8-05 after declaration of result 

of Written Examination (held on 20-3-05) and later on by the 

call letter. 	 - 	- 

Aiuring the document verification I was verbally inti-

mated that my candidature cannot be forwarded for empaneirnent 

as I could not fulfil- the criteria as like un-reserved-

general cast/community which i belongs to, although -- arri an 

Ex-Servjceman. The final list is also not published yet. 

.1. will not be able to avail any more chance for a job 

as I have attained age of 40 years plus (Jateof birth 01-3-65). 

So, I implore that my candidature may please be re-

considered sympathetically, which, will be.a great succor to me, 

my family and dependents. 

In case kind concern authority fin it not leasibie to 

place me in x-erviceman quota/vacancy for which i have 

applied, I request your honour to furnish with a satisfying 

answer authentically. 

Thanking you, 

to 
irector of zjainiK 4elfare, 

Govt. of Assam, aini1< ihawan, 
Lachit Nagar, use io.'/4,Ghy_'i. 

yours faithfully 1  
- Sd/-illegible 
anabendra Saikja 

Viii. aaidongia,P.u.Ajj' 
Dist. iiagaon,Assam. 
pin '/82002. 
shone 98640b6576 

Certified to he 

Advucaff 
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INd 	 IN THE CENTRALA MU'1ISTRASTIVETRIBUNA 

IN THE MATTER OF O.A.289/2OO 

Shri Manabendra Saikia .........Applicant ?  

Versus 
Union of India & others. 	Respondents 

AND 
IN THE MATTER OF 

Written statement of behalf of Respondents. 

The answering respondents respectfully SHEWETH. 

That the answering respondent has gone through the copy of the 	- 

application filed and has understood the contents thereof. Save and except the 

statements which have been specifically admitted herein below or those which 

hare borne on records all other averments /allegations as made in the 

application are herby emphatically denied and the applicant is put to the 

strictest proof thereof. 

That for the sake of brevity meticulous denial of each and every 

allegation/statement made in the application has been avoided. However, the 

answering respondent has confined replies to those points/averments of the 

applicant which are found relevant for a proper decision on the matter. 

That the application suffers from want of a valid cause of action, as will 

be clear from submissions made below. 

That the application suffers from wrong representation and lack of 

understanding of the basic rules about recruitment of staff, which have been 

meticulously followed at every stage in respect of the applicant's case 

FACTS OF THE CASE 

The minimum qualifying marks in the written examinations conducted by 

Railway Recruitments Boards for various categories of post are as follows: - 

1. 	Unreserved 	-40 percent 

2 	Scheduled Caste and OBC - 30 percent 

3. 	Scheduled Tribes - 25 percent. 

The authority in this regard is contained in Railway Board' Letter 

No.99/E (RRB)12613 dated 29.10.03 

A copy of Railway Board's letter dated 29/10/2003 is annexed and 

marked as ANNEXU RE-A. 

/ 



Shri Manabendra Saikia, the applicant, who appeared as Ex-Serviceman for the 

post of Apprentice Junior Engineer Gr. II Bridge obtained 25.33 percent of marks in the 

Written Examination. As his surname is 'SAIKIA', it was surmised that he belonged to 

the Scheduled Tribe community as some persons with that surname claimed to belong 

to that category. The applicant was accordingly called for verification of documents on 

26.08.05. 

Selection of candidates for verification of documents is provisional. This is 

clearly indicated in the notice for publication of result for the written examination. The 

result was declared on 03/08/05 specifically directing that "It may be noted that this 

result is provisional, subject to fulfilling all the eligibility conditions laid down in 

the Employment Notice No.1/2004." Copy of the result annexed as Annexure "B". 

.At the time of verification it was seen that applicant was not a scheduled tribe 

candidate but belonged to unreserved community for whom; the minimum 

qualifying mark in the Written Examination is 40 percent. In view of this, the 

applicant could not be accommodated although he applied 	as ex-serviceman. 

The position would have been otherwise if he were an ex-serviceman of the 

Scheduled Tribe community, for whom the minimum qualifying mark in the •. 

written examination is on 25 percent. 

PARAWISE COMMENTS 

6.1 	That as regards paragraphs 4.1 to 4.6 the respondent has no remarks to offer 

except to state that the statements made therein are part of the records and the 

applicant is put to a strict proof of the same. 

6.2 	That as regards para 4.7 the respondent submits that the applicant was not 

able to appreciate what the Chairman, Railway Recruitment Bard, Guwahati explained 

at the time verification of documents. The Chairman took pains to explain that the 

applicant was called for verification of documents on the premise that he belong to the 

Scheduled Tribe community as some persons with the Surname SAIKIA belonged to 

r that community, for whom the minimum qualifying mark in the Written examination was 

lower  at 25 percent. As the marks obtained by the applicant in the written examination 

was lower than the minimum qualifying mark required for the General candidates, he 

could not be accommodated although he applied as an ex-serviceman. The averment; 

that the applicant's case was not considered of flimsy grounds is therefore no 

acceptable 

6.3 	That as regards para 4.8 and 4.9 the respondent submits that the question of 

empanelment of the applicant did not arise in view of what has been explained at 

paragraph 6.2 above. In this connection a copy of letter No.RRB/GIO.A. 289/05/MS 

dated 20/12/2005 sent to the Director, Sainik Welfare, Govt. of Assam is annexed 

herewith and marked as Annexure C. 



,-.. .4 

6.4 That as regards to the para 4.10 respondents deny allegation that the 

applicant's registered letter was not accepted by the Railway Recruitment Board's. 

The records of the Board's office shows that no such letter was produced for 

acceptance by the postal authorities, 

6.5 	That as regards para 4.11 and 4.12 that respondent states that the position of 

the applicant's status has been adequately explained in the forgoing paragraphs of this 

written statement. 

In the circumstances explained in 

the foregoing paras the respondent 

begs to state that the application, 

based as it is on a 

misunderstanding of the merit of the 

case, may be dismissed with the 

costs. 

And for this act of kindness the respondent as in duty bound shall ever pray. 

VERIFICATION 

I, Shri Jibon Jyoti Borah, son of Late Bidhan Chandra Borah, aged about 48 

years and at present working as Chairman, Railway Recruitment Board, Guwahati do 

hereby verify and solemnly affirm that the statements made in the paragraphs I to 6 

are true to the best of my knowledge and information derived from records which I 

believe to the true and the rest are my humble submissions before the Hon'ble 

Tribunal 

And I signed this verification on this the 9th Day of January 2006. 

~6 6 n 5~ a- 
Signre 

Desig nation 

Ito- 

flccruh' 
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So L. 	 -o - 	- - - 	 .v.aijati - IQ I UUI 
vQv 	!e.:/j361-2s4o815 

- 	ResuhofWntteflE'alj,T;Jaflon forvanousCateoonesofEm lovmeflt.Noljce..1J2004 - 

	

On the basis of their performance in the Wntten Examination, candidates eanng. o Number 
aS mefltj0 	ow, are provisiona y oun 

eliáibteto be called for Verification of Documen and/or rva-Voce, as indicat. it may be noted that this esuft is provisional. subject to fulfilling 
or all e!hility conditions laid down in the Employment Notice No. 112004. 

Roll N um bers are anacd n ascendjn oerast Seven DIt) and NOT in order of Meat Date of Written Examination : 30/01/2005 
Cat N. : 01 of Employment Noce No. 1!2C*4 	Name of Post : Law Assistant 4D:- 	20iC'D01 	301000:5 	31001 	20100270 	10100380 	20100511 	3100534 	40100615 	40100650 	20 100786 	10100688 	40100514 	20100954 
401C125 	40101213 	40101222 	TOTAL = 17 
Date of Viva-Voce : 06/0912005 (W)NDAY) 

2 	Cat N:. 27 of Employment Notce No. 112X-4 	
Name of Post Apr. Section Enciee- (Electria) 4270X- 1 	2270)333 2270-X 	2270C -i54 	27017c TOTAL 5 Date of Document Verification 25/0&2005 (FRtDAY) 

3 / Cat Nc. 30 31. 32 & 33 ot Ernoyment.Notj 	No. f200.4 Name of Post Appr. 	Engineer (Bridoe. Drawing Works, 
PWar) 

/ 130D)3:-5 	1300,042 	230000T4 	1300004 23000109 	43000115 	13000123 	.300O164 2300(1249 	3000318 	43000327 43000335 43000371 	430O047 
4300-t56 	43Q,35. 	 4300055. 43000672 	13000573 	h3000723 	-3000729 43000731 	13000915 	33100003; 13100050 33100054 	23100079 
131033.8 	132D3055 	232001.3 	23200176 	43200195 	23200213 	l32OO221 	.&3200273 	33200279 	23200298 	22200299 1 , 43.200355 23200.421 	23200.454 
233.00-i 23 TOTAL = 43 	- - 	 - 

/ Date of Documen4 Verification 30V8/2o05 (TUESDAY) 4 	Cat No. : 37-38 & 3 of Enipl .er Notice No. 112004 	
Name of Post :Appr. Seczon Engineer (DieseL:Eiect, Di eUMecJ ,., Wortshop) 

437(>X7 4370)368 	137001 - 	33800047 	13900001 	43900005 	13900059 	39Ô0120 43900182 33900245 TOTAL = 10 . 
Date of Documer 	flcatj 42V8?2o05pfAy) 

 
5 	

Cat No. 44 & 45 of Employmenc Notice No. 1.2004 	
Name of Post Appr. Secon Engineer (Sianat. Telcocn) 14.4.0)322 144000Z7 14400 -175 14400247 - -1440d291 	44400405 	14400415 2.z400504 14400508 24..00514 44400541 34082 14400699 	54PO7o4 

44o 20  40 	24500252 —.500271 	TO&.L = 19 	
.1 

Date of Docume Verification: 	ar2oos (TUESDAY)  
Date of Wntten Examinjon 20/0312005 	 - 

Name of Post :Appr. Supervisor (P Ay) 
 

4250y1 68 4250019 	42500 	225005 	
42500625 32500792 4250089.1 42501023 22501075 42501099 42501355

-s 12501492 .-42S018o3 -12561350 
42502335 225024,39 TOTAL =j4 
Date of Docum 	flcatjon j/yj5 (FRIDAY) 	

-• 	 . 
2 	

Cat No. 26 of Empkiyment Not No 1120C4 	Name of Post Appc Junior Engine Gi-II p-M) 	 .. 42600310 2260033 42&006 	TOTAL = Date 01 Doane Wrificat 	8I20O5 (F8)AY) 3 	Cat No. : 28 of apm 	No 	Ha. 112004 - Name of Post Appr. Junior Erigirie- 3.4I (Electricat) ' 	

- 

32800028 1 2800-i 30 3280O - 1 2280018-1 	12800 	- 32800304 42800418800462 22800513 4 2800S41 42800595 42800618 .12800632 22800656 42800654 12800674 428007. 22800751 12800767 42800780 22800795 t2S00797 
42800837 1 2800843 	 22300906 TOTAL 26 

Data 01 DOcianei Verfi 	2S812005 (FRIl1 

 

4 	Cat so.: 29'of 	
No6&aSa. 112004 	 of post Appc. Jxi Engineer Gr.-I (Bridge) 	 - 	

- 

52900006 - 22900025 42900m3 	
22900154 42900280 42900370 22900410 1OO636 22900806 42900874 TOTAL 

= 

-- 	

/

10 

- 	 - 	'-- 	I 	i 1 

- 	 - 

	

_- 	:-' 



I i AV- 
	

5 	CaL 'o : 34 3$ & 36 of Employment Notice No. 1/2004 	.. ha.'e 	Post : Appc JuniorEflgjne)f

34  
G.-ti (WI- S, Drawing, P.Way) 

	

' 	 4 	 13.4O47 43400074 .13.400207 434002 	43O2 	134002Th .. 13400283 	OO2 	13400354 13400367 43400518 	1340053613400565 

	

/ 	

. 134 	1OC€23 	 33400657 13400727 177 	434OD32 43400942 	34o1O 	 23401091 	201114 	13401117 	4O1142 oioo 	43401305 43401311 	 4013ss 	33401391 	43401401 

	

/ 	 1340 434&1&&4 434018 43401922 13401934 	019 	t 4157 	2340198. t1340205 	43402ô82 43402154 43402174 43402253 3Z0259 
zo 

13.4C'2fl 43402328 	43402369 434J123-5 23432L40 23h02452 	40fl:j. 48402537 23402543 43402545 l4O2582 	13402615 43402633 

	

- 	
• 	 iuos - 	3402726 	C26i1 	431 	1340 	434O2o4;.43zo2966 	02983 	029S0 43403052 	23403134 4303i75 

	

/ 	
34034& 	4340 'j 22 	3h0 	43403533 13403625 	364O 43403548 43403659 23403835 23403923 

/ 	
230 	3404063 43404134- 4-12 	323 	43404285 	

30D05€ 3350014& 13500?55 3O0258 23500320 l354O6 43C4 	43500707 	33500746 2350O 	 335-75 43500943 43600125 	OTAL = 121 	 - Dojj- 	fton: 	8/20o5 (SATURDAY) 	 T 	 - 

	

6 	C N :40. 41, L2 & 43 of acenf.}otjce No. 1/20 	 : 	pr. JI (C&W), Appr. Mecha 	eUM 	&Dieslt), App,. JE -Il 	ohop 
X3C2 1C345 	 44000432 	14O035 	1-53 	44030736 34000748 24000785 	

990 44 10V8' 44000855 24000856 34000960 	34000 
140Q75 	440Qc 	14001259 	4400137 	 24001D2 	24001541 	4400158 	14001728 	oi9i6 	44002000 	440021 	34-X2153 

2L:,:E2 	12340 	142 	14002441 	44002 	X-25 	140025 	24002678 	44002682 24Q02754 	44002768 	14002875 	14002934 	442962 
23c20 	443:7 	14003260 4400343 	1C3493 	240 	14003775 	24003795 24004021 	44004-185 44004487 	14004538  44004757 	140 	 44514 

4-:':21 	44c.:s23 	140740 	 2-: 2 	440-1 	44005266 	100527E 24005327 	44.DO5418 	14005468 	44005520 	44006558 240c€24 	44305657 44005653 	 140S 	14005781 	44005785 24005836 24005858 44005979 	44006085 	2Z00€191 
14X€204 44:€22o 	440553 1 	14Q36614 	14005737 	 140:7o 	14007145 44007252 44007268 	1407401 	44007452 	24007479 	X748O 
4.LC775 	14-07528 	14-007650 	24007688 	34007717 	1--C)7!12 	24037?72 	24007909 	44100120 24300259 	14300285 	TOTAL = lOS of ca,mec Verification 	8/005 (MONDAY) 

	

7 	C N : 45 &
4C74 d EmpIo 	Noce No. 1004 	 P: 	Juni E neer Gr.-Il (Telecom Si) 2L042 	5-4&C450 	4-460032 	44600591 	-4600673 	jt E-D.E 	4-46037z2 	4-4600805 	4-4600227 3-4600959 	34601398 	54601130 	24601134 	4-470C258 ,. 

1C7:C334 	TOT,.Q = 15 	 -'.'-- 	 : 	

: 	 - of D06urnemf Vefficatioa 3812005 (TUESDAY) 
Dat2 of Written Examination : 27 103I2005 

	

1 	 " :4.8 & 42 of Employrrwerx NoticeNo. 112004 Nare of Post :S1.t Gr.4IL TOW Gr-411 
1La3 14872-  

	

14803iS3 	34800954 	34801352 	24801735 	148023 	14802997 34803505 14803513 2480365 -04187 	44804281 	i45675 
4-41 44804772 4.4805075 4-4805232 44805458 248C-57E 	

4-48058Th 44806092 348O256 24806359 44806603 ---14806705 44806865 44$0913 343Z7o5. 	24807217 	44807317 	4.4807339 44837544 14)Th5 24&D55 	24808273 44808279 44808352 44808371 	24808443 	148O8.499 24838778 

44&8547 148C5 
	24S0Z8 	4809198 1480C2 24-80 	44S097 	44809886 44809890 44809965 44810095 14310147 - 44810207 440295 

443 
	

14810357- 1481 	44310485 	4481.0543 	0T20 	248115 	44811052 - 	11133 	44811181 	14811240 - 14311461 	548118 	14924 
- 143i 	448119 	- 14812235 	812353- - 44812732 	 - 34512571 	44812905 	14312930 4481293 - 34812S54 	1813OQ9 	14813215 - 143353 

248134 	24813433 	44813492 	14813525 	4813225 	44813686 - 44813701 	14813705 14813794 44814070 14814090 	14814l71 	244252 

	

• 	 s 448 4-3.56 	14.81448.5 	484540 	2487 	 45177 	14815174 	24900517 1 4900939 44902349 	14902390 	24902978 	4.4932994 
245c3.4Th 44SC35 	249O373S 24903816 - 4490 	149(405. 	4493412 44904406 44904407 TOTAL = 121 

	

' 	 - 	of c 	Verdication 31108J20ós. IWEDNESDAY, 	 - - - 	 - 	 - 	 - 
Date of Wntten Examination 03/0412005 

	

1 	C No. 07 of Eck,yment Nce j4o 1/200.4 	Name of Post Pn - ary Teather (Sengal, Med.Lm) 1C70Q055  IO700Oc_2 	10700113 	40700119 307002..1 	
20700255 307O2S! 30700270 10700271 £0700272 40700312 10700322,.. 0700334 4070c390 1C700354, 1O700oo 4070c540.4 

407oób8 - 10700434 1O7tY&G 107 08 10700521 20700530 20700593 10700595 10700622 10700721 20700780 

	

) - 	 407Xas -  4070i86 - 0&o8g8-- i07o09Ci 	40700950 	10701017 10701020 40701041 	10701052 10701115 	10701147 	3001161 	20701195 
1C1J1 	4O7- 30701 	1O-35 	1O7O15O 107014-03 	107O145 	20701517 40701544 107015 	4-0701586 40701629 	1O7O1 	4.0701710 

	

\'\ 	 .- 	
. 

 . 	S79f2o05 o and f Vva 	
bi0V2oo5 (WEDHESUAY aid 1}JAy) 	 - 	 - - 

	

2- 	C& Mc. :08 of E=100yrnent Mcäce No. 112004 	Name of Post: P'rirnary Teacrr Ir-€ridi Medium) - - - -: 	I 0830i -i6 I 080Q3E 	10800513 1080M35 10800667 TOTAL = 5 

	

- 	 VIce: 0O20Q5 (Ff3A'r) - -- 	- 

	

3 	C Mc. : 09 of 	 No. 1(2004 	Name of Post: Primary Teadec (Te4egu Medium) 	 - 

	

- - 	

•.  
109WOO 109MG49 TOTAL = 2 

OtVVoce:0og2OO5(FRAy)  
0*. Mc.: 10 of Eipormer Nk)6m No. 112004 	Name of Post : Primary Teacer rgus.h Medium) 	 - 21000007 41000044 410000 

4._.31O0o7 - 31000164 41000155 41003271 310004.09 31000438 
21000474 31000709 ' 41000754 TOTAL = 12 

cIV 	: 0Sm2005 	
)-- 	

- 	 - - 

- 	 - 	 - 	[PageNo.2] 	

- 
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/ 
/ 

/ 

7 Cat No.:11 of Employment Notice No. 112004 of Post : Primary Teacher (Assamese Medium). 
/'. 111C4255 	41100373 	111CC357 	21100502 5_ 	11100.EO 	11100961 	11101002 	1110171 	"1101081 	21101082 	11101109 	31101652 	21101742 

111C1766 	1110\825 	11101970 	3110216 1110289 	11102.501 	TOTAL = 20 
I 12/0]5 (MONDAY) 

6 Cat No.: 13 of Eniployrnerrz Kotice No. 1I204 .arm of Post: TGT (Blo Science - English Medium) 
11300078 	41300100 	1130i134 	TOTAL = . 
Date of Viva-Voc: 1310(25 (11JESDAY); .. 	 ..'.. 

7 Cat. No.:14 of Eniployn-.ers 	coce No. 1/200.4 Ks-.e of Post : TG 	(Pure Science 	nglish Mwtjm) 	• 
.NIL. 	 .. 	. . 	.. 	. 	. 	 . 	. 	

.... 
8 Cat No. : 15 of Ernployrner 	Sctce No. 112004' Ns-e of Post : TG..Pure Science . Assamee .1di'j. 

is:000i 	21500039 	215JC9 	11500136 TL./..= 	 . 	. 	. 	. 	 ... . .. 
of Viva-Voce: 13102iX 	(TUESDAY) 

9 Cat No. : 16 of E-nployme -s.'f..odceNo. 112004 o 	Post 	TC-T (?ure Science . Bengali Mdium 
2150004 	2500010 	TCT.L = 2 
ij&c u Viva-Voce : 13/0&2005 (TUESDAY) 

io Cat .'o. 	17 of B iployniecz icece No. 1/2004 Na.— of Post 	TC-T rHindi . 3encali Medium) 
L. 

ii Cat 	o. :18 of Enplr- 	ce No. 1/2004 of Post : TGT IfMIL . Bengali Medium) 
41E,0032 	41600071 	11ECCCE3 	2180004 12 	TOTAL = 5 
Date of Viva.Voce 	I 3109(2005 (TUESDAY) ' 

12 Cat So. 	22 of Ernploymerc Xcrtce No. 112004 a.e of Post : Ele-ocaI Signal Maint2iner Gr.-fl 
32200079 	32200140 	122G37 	. 42200742 2;E2 	42200E5 	42201019 	22201168 	1220 	12201232 	TOTAL 	10 
Daa of Docurner 	Verc 	: 26/08/2005 (RJDA -. 

13 Cat No. : 52 of Ernploymer 	oce No. 1I2.4 sne of Pest : TGT- Drawing (Bengali Mediur 
25200004 	15200006 	TO. = 2 . 

14 
DateofViva-Voce:13.m9.'2005(WESDAY) 
Cat No. 

. 
. : 53 of E.rnployrnenc Nctice No. 112004 a- 	of Post : TGT . Drawing (EnglisTh 	. 

15 Cr- No.: 54 of Fñploymentj loticeNo 1/2004 arne of Post : P11 (Enolish Medium) 	 . 
.. lL . 

16 Cat No. : 55 of Employmem Notice No. 112004 Ke of Post : P11 (Bengali Medium) 
15530032 	TOTAL=1 

 
Date of Viva-Voce: I 310912005 (TUESDAY) t1 
Date of Written Examination : 10/0412005 . 	. 

(Cat No. : 03 of Employmecr, Mocce No. 112004 . -ne of Post : Extension Educator .JY 	,' 10330124 	TOTAL 
 Da 	of Docurner 	Verficat,or : 26108/2005 (R1DAY1  

2 Cat. No.: 05 of Enip4oymert 4cti<e No. 112004 ae 	f Post : Radiographer G.-tll  
10530029 	10500076 	TOTAL = 2 -i ...- 
Date ci Document Veri&=f, : 2610812005 (FRiDAY) 	 . 3 Ca 	No. : 12 of Esnpkyment P4ce Nip. 112004 wa-ne of Post: POT (Education) 
41200018 	11200054 	 = 2 A 
Date of Viva-Voce : 131095 (TUESDAY) . 

4 Cat Mo. : 23 of Employment P4otjre No. 112004 
. 

Name of Post: Cherncal & Metallurgical Assistant Gr.-4 	' 12300044 	22300106 	12300143 	42300242 1233C21-3 	3230024.4 	42300309 	TOTAL = 7 
'of Date 	Document Verifcatjcn 4MO812DO5 (FRIDAY) 

5 Cat No. : 24 of Employment P4e No. 112004 -- Name of Post : Appr. Draftsman (Mechanical) 
2 ' 	un bO 	47 TOTAL = 3 . 

Date ci Docwnt Verj : 10812005 (FRIDAY) 

Call letters are being dispatched by Registered Post to all the above candidates indMduay for appeanrig in the Document Verification I Viva-Voce, to be held at Office of the Raway Re.çruitment Board, Station Road, Guwahati — 781 001, Assam. indicafing the date, place and reportjng tine.. lwever, if 
any candidate d not receive Call t,ter, he/she may repoct in person to RRB, Guwahati as per the te(s) indicated, along with counterfoil of the call letter 
of Written Exa 	atz..n and a testiias. RRB, Girwahati will not be responsible for any Post 	Jay or wrong delivery. 

- 	
[Page No 3J 



S.' 

L 	 - 	 - - 

I While every care has been taken in preparing the above results, the Railway Recruitment Board, Guwãhati,  will not be responsible for any 

typographical error and c.aserves the right to rect' the errors and omissions, if any. 

Beware of unscrupulous persons who.mayrnisWiide candidates with false promises of getting them  selected for the job, on illegal 
consideration. Such persons'deserve to be haided oVeth the pdlice. RRB, Guwahati assures that evaluation/selection is fully compitered and 
is based only on merit ofthe candidate. • . 

	

(J.J.B 	h) 
te: 0I08I2005. 	 Chairman. RR.'Guwahati. 

[Pa9eNo4] 
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j]. RAIL\VAY RECRU.ITME[NT BOARD:CUWAi1ATI. 

- - 
	 SIA lION ROAD, GIJWAIIATI-781001 

L. NO. RRB/G/OA/289/05/N S 	 Date-201 1 2/Q5 

To 
'the Government of Assam 
Directorate ol' Sainika Welfare 
Sainik Bhawan, I-louse No.74 
Lach it N agar, G u wahat I. 

Sub: - Recruit merit in Railways through Railway. Recruitment Board, Guwahati. 

Ret'- Your Letter No.DSW. II 0$22$23 date&3 1/08/2005. 

Sir, 

In acknowledging your letter under reference that on the basis of the performance 
of the Written Examination, Shri Manabendra Saikia was called to attend the office of 
Chairman/RRB/GHY on 26/08/05 for verification of his original documents. He was 
called for verification of documents on 26.08.2005 as Ex-Servicemen (ESM) category 
presuming as a reserved community Scheduled Tribes (ST) candidate, being his surname 
is 'SA1K1A'. It is mentioned that minimum qualifying marks in the written examination 
is different to the different communities as per Railway Boards guideline. •'' 

Total .rnarks secured by the Shri Saikia in the written examination is 25.33 
100, as such he was found proviionally eligible to be called for 7rification of 
documents as Ex-Serviceman Scheduled Tribes (ST) candidates. 

During verification of the original document, it has been found that he belpngs to, 
Ex-Serviceman and Unreserved (UR) community. But Shri Saikia could not even got 
minimum qualifying marks as Ex-servicemanlUR i.e. 35 out of 100, Shri Saikia could 
not be accommodated in the list of empanelment candidates against the post of Junior 
Engineer-IllBridge, Category No. 29 of Employment Notice No. 1/2004 earmarked for 
ESM/UR. 

4A 	 K I)elay in replying your letter is sincerely regretted. 

Thanking you. 

Yours Faithfully. 

(.Krowtl) 
rsst. Secretary 

For Chairman, RRB!Guwahati. 

Copy to:- 

I. Al'OiLcgal Cell, N.F. Railway Maligaon, for infotmati 	please. 

- 	' 	(R.K. S owal)2  
Ast. Secretary 

For ClrairmanRRB/G,u'ahati. 

A1O) 

.4 



I' 

Ir 

JWNCHAT(TUWAHATI 

O.A. 289/2005 

Shri Mwiabendra Saikia — Applicant 

--yrs- 

N. F. Railway and ors.— Respondents . 

IN THE MATTER 

A Rejoinder filed by applica th:OA289/0Y ; 

against the wiitten Staten eitt flied. Iy 

Respondents. 

I, Slui Manabendra Saikia, 810 Slui Bolen Saikia the applicant of OA 

No. 289/05 pending before this Hon'ble Tiibwial which is pendi. for.,, 

disposal and in the meantime Respondents had filed wiittenst*dements now 

I am again preferring this Rejoinder in my application in OA No. 289/05 as,. 

follows; 

I) 	That, the applicant is an. Ex-servicenum retired from Indian Air 

Force and in this regard. documents had already been annexed 

alongwith the application. 

That, the Respondent No. 3, Chainnwi Railway Recruitment 

Board Guwahali had published an adveitisement vide 

Enipl.oynient Notice No. 01 of 2004 for lilting up vatious posts 

including the post of Appr. Junior Engineer Or. II (Budge) for total .. 

15 vacancies out of which one is kept reserved for Ex-servicemen. - 

And accordingly the applicant haLt i, lied for the said post.as an 

Ex-serviceman and got admit card for appeauing in.. the. written. , 

v 	 examination. 

That, the applicant had clearly applied for the said post as an Ex-

serviceman, the definition of Ex-serviceunan høs clearly explainect 

in employment Notice No, 01 of 7004 as follows: 



2 	
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91-  

• 5. EXSERV10EM AN 
5i. This employmeflt Notice contaiTis vacancies reserved: for ex- 

serviceman irrespective of their community 
It clearly understood that the vacancies for Ex-servicemrin reserved 

without any fwther reservation of conummity, it means there can not he 

imy caste like SC, ST. OBC etc. for exservi.cCIflaTL Employment Notice 

NO. 01 of 2004 has already been annexed as Annexure NO. 3 to the OA 

No. 289/05. 

	

4) 	That, the applicant had appeared for written exainMatioil for 

aforesaid post as an ex-servicenian and accordingly result was 

published wherein the pplicant is found eligible. 

And it is stated herein that in aforesaid result it is clearly 

mentioned that "RRB, (Tuwthati assures that evahiation/selectiOn 

is fully computerized and is based only on merit of the candidate." 

the result. she of the written examination has already been 

annexed as Aimexure NO. 5 to the OA NO. 289/05. 

	

5) 	That, in written statement. the irnswering respondents has stated 

	

• 	that the  applicant is not a Schedule Tribe candidate but belongs to 

unreserved community, as such applicant has not obtained 

qualifying marks. And the position would have been otherwise if 

he were an. ex-serviceman of the Schedule Tribe community, for 

whom minimum qualifying marks is on written examination is 

25%. 
B ut the  applicant has strongly denied the statement of 

the respondent as the applicant has applied for the reserved post as 

an ex-serviceman, not as an ex-serviceman of Schedule Tribe or 

any other community. Moreover in, advertisement it is clearly 

mentioned that vacancies reserved for ex-serviceman. irrespective 

of their any community. Thereby statements of the respondents are 

very much vague and unjustified. 



) 

3. 

That, in written statement the answering respondent has statecithat 

the result has, been declared showing passed'the applicant due to 

his stir name "Saikia' belonged to Sch.edul.e.Tribe Community. 

But in present case it is stated that the entire process of . 

selection/evolution is fully computerized and it based, only in the 

merit of the candidate, as such the respondents mere cannot 

presume that the applicant is. Schedule T,ibe, as such thegrunds 

shown by the respondents are not tenable in the eye, of law. 

That it..is stated. herein, that once the resuJt,is .declated b the. 

respondents showing the applicant as passed, now 'the sante 

a. thority cannot deviate the same which is barred by EstoppeL I. 

- 8) That, considering the above fact, statement made in written" 

statement by the answering respondents are totally false, vague, 

without any material, evidence, as such same cannot corroborated 

in the eye of law. 

9) 	That this Rejoinder has been made for ends of justice. 

It is, therefore, prayed that Your Lordship, 

would be graciously pleased'. to except this 

• 	 Rejoinder and considering 'the. ment of 

Original Application as well as Rejoinder,. 

the prayer of the applicant may be allowed.: .' F 

with cost. 

For this act of kindness your applicant shall 

pray forever. 

Verification. 



j 
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VERIFICATION 

I, Shri Mauabendra Saikia, S/o Shii. Bolen Ch.. Saikia, 

aged about 41 years, resident of village Raidongiø, P.O:- Aibheti; 

PS:- Jajori; fist: Niigaon, Assani. do hereby., state, and verify as 

follows: 

	

.1) 	Thatlanithenpplicahltfm.dfullyawareaboutthefactSefld 

circumstances of this case as such J am. fully con petent: to sig 

- 	 this verification. 

	

2) 	That the statenent made in panis 7. 8 & 9 . 
 are'true to my 

knowledge. And those made in paras 1. 2 345& 6 are .trueto; 

my information as derived, from records and rest are humble 

submission.. 

I sign this verification on this .3Z Day.of.Jamaiy,. 

2006 at Guwahati.. 

\I 


